IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :04-10-2021

Date : 04.10.2021

RSA— CHIEF |Order (Se

34531/2 |04.10.20 JUSTIC |Dtd. at

1 021 51 ;94/200 P. NAYAK |[C.O. E'S 2021 No-
COURT |09-30 )

- . CHIEF Order (Se

5 34532/2 |04.10.20 294/200 R. CH. c.o JUSTIC |Dtd. at

021 21 5 MOHAPATRA "7 |E'S 2021- No-
COURT |09-30 )

- RSA- Order (Se

34533/2 |04.10.20 COURT Dtd. at

3 021 o1 i64/201 T. SWAIN [C.O. NO. 25 12021 No-
09-24 )

e RSA— Order (Se

34534/2 |04.10.20 COURT Dtd. at

4 091 21 i64/201 M. BEHERA |C.O. NO. 25 |2021- No-
09-24 )

[ WP (C) - Order (Se

5 34535/2 |04.10.20 30014/2 B.R. c.0 COURT |Dtd. at

021 21 021 SENAPATI YT NO. 24 |2021- No-
09-29 )

[ WP (C) - Order (Se

6 34536/2 |04.10.20 30048/2 B.R. c.o COURT Dtd. at

021 21 021 SENAPATI T INO. 24 |2021- No-
09-29 )

[ WP (C) - Order (Se

7 34537/2 104.10.20 30020/2 B.R. c.0 COURT |Dtd. at

021 21 021 SENAPATI T INO. 24 |2021- No-
09-29 )

e Order (Se

g |34538/2 04.10.20 32?5320 P.K.MOHAN |, [COURT |Dtd. at

021 21 o1 TY Tt INO. 25 [2021- No-
09-30 )

[ Order (Se

5 34539/2 104.10.20 Eg?f?zo P. K. c o COURT |Dtd. at

021 21 o1 DASH T NO. 25 |2021- No-
09-30 )
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Order (Se
34540/2 04.10.20 gigéZOl A. ;gURg Dtd. giIMIN at
021 21 MOHANTY . 2021- No-
9 OLD oo APPEAL ||
Order (Se
WP (C) - COURT
34541/2 [04.10.20 |20t o oo wo. 5 |ptd. at
021 21 o oim 2021- No-
09-28 6)
Order (Se
34542/2 (04.10.20 ?gég%/z R.K. ;gURg Dtd. at
021 21 o MOHABHOT oim 2021- No-
09-30 6)
Order (Se
CMAPIL- COURT
34543/2104.10.20 1705 505 |g.c.BARIK No. 3 |Ptd: at
021 21 . oim 2021- No-
09-29 6)
Order (Se
34544/2 04.10.20 ?gégé/z P.K. ;gURg Dtd. at
021 21 o NAYAK oim 2021- No-
09-30 6)
_ Order (Se
34545/2 04.10.20 ggigi/z P. K. ;gURg Dtd. at
021 21 o] SWAIN oim 2021- No-
09-29 6)
WRIT | (Se
Order
34546/2 [04.10.20 ["{C)~ Iy R.ROUTR COURT 1 5. BRANCH |at
0ol by 30133/2 |0 No. 2 |0 (DIVIS No-
021 OLD 059 ION 120
BENCH) |)
(Se
Order
3454772 104.10.20 WB(C)- |HRUSHIKES CourT | “FCE at
o1 by 30134/2 |H NO. 2 oo No-
021 TRIPATHY OLD 120
09-29 )
WRIT | (Se
Order
34548/2 04.10.20 "B~ g k. COURT 1pi 4. BRANCE jat
021 21 29622/2 |\ ouaBHOT NO- 2 1r021- (DIVIS Mo~
021 OLD o s ION 115
BENCH) |)
(Se
Order
WP (C)- |JYOTI COURT at
29549/2 197-10-20 130626/2 |pRaKASH No. 2 |50 No-
021 KAR OLD 115
09-29 )
(Se
Order
34550/2 04.10.20 "E(C) = |5 k. COURT |p1 g, at
021 21 3062672 |1 Enka NO. 2 1h021- No-
021 OLD 115
09-29 )
34551/2 04.10.20 "E(C) = 15 g, COURT  |Order (Se
ool b 30017/2 |Ghos oy NO. 2 |Dtd. at
021 OLD 2021- No-
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31

09-29 115
)
(Se
Order
WP (C)- |SUBAS COURT at
S§i52/2 gi.lo.zo 30018/2 |CHANDRA NO. 2 gggi_ No-
021 DAS OLD 115
09-29 )
WRIT | (Se
Order
34553/2 04.10.20 "B~ g k. COURT 1p 4. BRANCE jat
021 21 24171/2 |oan1k NO. 2 o0 (DIVIS |No-
021 OLD 0528 TON 108
BENCH) |)
(Se
Order
WP (C)- |SUBAS COURT at
83?4/2 2?‘10'20 29818/2 |CHANDRA NO. 2 Eéii_ No-
021 DAS OLD 0929 }08
(Se
Order
34555/2 |04.10.20 [FBLAPL— |SIBA COURT |Dtd. at
o1 1 13547/2 |PRASAD w0, 25 |2091~ No-
020 SAHOO : 108
09-24 )
(Se
Order
34556/2 04.10.20 "E(C)- [SUBAS COURT |Dtd. at
0o1 b 29817/2 |CHANDRA o, 25 oz No-
021 DAS : 108
09-29 )
(Se
Order
34557/2 |04.10.20 [RBLAPL- |SIBA COURT |Dtd. at
0oa o 13588/2 |PRASAD vo. 25 |ogi- No-
020 SAHOO : 108
09-24 )
(Se
Order
34558/2 04.10.20 "E(C)- [SUBAS COURT |Dtd. at
0o1 b 29815/2 |CHANDRA 0. 24 |2021~ No-
021 DAS 3929 }08
WP (C) - Order ;ie
34559/2 /04.10.20 300422 PR COURT |Dtd. No-
021 21 SENAPATT NO. 24 |2021-
021 108
09-29 )
WP (C) - Order ;ie
34560/2 |04.10.20 30034/2 B.R. COURT |Dtd. No-
021 21 SENAPATT NO. 24 [2021- °
021 108
09-29 )
(Se
Order
34561/2 04.10.20 12 0 IPLK, COURT  [Dtd. o
021 21 050 LENKA NO. 25 [2021- o8

09-20
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42

Order

(Se

34562/2 104.10.20 25532;2 B.R. . COURT |Dtd. ;E_
021 21 SENAPATI : NO. 25 |2021-
021 108
09-29 )
WP (C) - Order ;ie
34563/2 104.10.20 30038/2 B.R. c COURT |Dtd. No-
021 21 SENAPATI . NO. 25 |2021-
021 108
09-29 )
(Se
Order
34564/2 04.10.20 50 P K. . COURT  |Dtd. ot
021 21 LENKA : NO. 25 [2021- ©
020 108
09-20 )
WP (C) - Order ;ie
34565/2 04.10.20 |2 o, o B.R. . COURT |Dtd. o-
021 21 SENAPATT . NO. 25 [2021-
021 108
09-29 )
W (C) - CHIEF |Order ;ie
34566/2 04.10.20 |1 200 L o | JUSTIC |Dtd. o-
021 21 oe E'S 2021- 108
COURT [09-29 )
S CHIEF |Order ;ie
34567/2 04.10.20 |7 27 |B.K. . JUSTIC |Dtd. Too
021 21 oc PANDA : E'S 2021- 08
COURT [09-29 )
WP (C) - Order ;ie
34568/2 04.10.20 |1 o0 ASHUTOSH |, COURT |ptd. Too
021 21 MOHANTY : NO. 1 [2021-
021 108
09-28 )
(Se
Order
CONTC- at
34569/2 104.10.20 COURT |Dtd.
001 1 298/201 N.K. ROUT [C. . 19 |lo2i- Tgs
09-29 )
(Se
Order
CONTC- at
34570/2 104.10.20 COURT |Dtd.
091 1 298/201 N.K.ROUT |[C. 0. 19 |oeai- Tgé
09-29 )
WRIT (Se
Order
WP (C) - COURT BRANCH |at
2957172 10%-10-20 lao6gg/2 [P MSHR Ic 0. o 2 280 (DIVIS |[No-
021 OLD 09230 ION 115
BENCH) |)
34572/2 104.10.20 |cMp- NIRANJAN | bR () Order WRIT (se
021 21 1481/20 PANDA : Dtd. BRANCH |at
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19 2021- -7 No-
09-29 44)
order WRIT (Se
34573/2 04.10.20 ")~ b 1 mIsmRr COURT |p. 4. BRANCE jat
021 o1 30676/2 | A (DIVIS |No-
021 OLD 09-30 ION 103
BENCH) |)
Order (Se
WP (C) - COURT WRIT
3457472 104.10.20 |35591 /2 [p. c. Das No. 3 |Ptd- BRANCH |20
021 21 021 oLD 2021- _+ No-
10-01 48)
CHIEF |Order (Se
34575/2 104.10.20 8222320 R. DAS JUSTIC |Dtd. at
021 21 1 : E'S 2021- No-
COURT |09-30 48)
WPC (OAC CHIEF |Order (Se
34576/2 (04.10.20 |)- b C. DAS JUSTIC |Dtd. at
021 21 3783/20 E'S 2021- No-
13 COURT 09-30 48)
Order (Se
34577/2 04.10.20 SIS k. COURT Ipeq. at
021 21 21 BEHERA OLb 2021- No-
09-28 48)
WPC (OAC Order (Se
34578/2 |04.10.20 |)- b C. DAS ;gURg Dtd. at
021 21 3784/20 |7 7° OLb 2021- No-
13 09-30 48)
WPC (OAC Order (Se
34579/2 04.10.20 |)- o o oas ;gURg Dtd. at
021 21 3785/20 |7 ° 7 OLb 2021- No-
13 09-30 48)
Order (Se
34580/2 |04.10.20 ?géii/z B.R. ;gURg Dtd. at
021 21 021 SENAPATI OLb 2021- No-
09-29 48)
_ Order (Se
34581/2 (04.10.20 CRLA COURT |Dtd. CRIMIN |
385/201 |R. SAMAL AL
021 21 ¢ NO. 22 |2021- APDEAL No-
09-28 4)
WRIT (Se
Order
WP (C) - COURT BRANCH |at
83?82/2 gi.10.2o 29685/2 |[M. NAYAK NO. 2 Sggi_ (DIVIS |No-
021 OLD 09-30 ION 115
BENCH) |)
(Se
Order
34583/2 j04.10.20 10 ()7 s . COURY Ipta. 2
021 21 021 SENAPATI oLD 2021- 115
09-29 )
34584/2 |04.10.20 WP(C)- |P.L.MISHR COURT |Order WRIT (Se
021 21 29685/2 |A NO. 2 |Dtd. BRANCH |at
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61

62

63

64

021 OLD 2021- (DIVIS |No-
09-30 IoN 115
BENCH) |)
(Se
Order
34585/2 (04.10.20 ggéi;;z B.R. FOORY bt o
021 21 021 SENAPATI OLD 2021- 115
09-29 )
WP (C) - Order ;ie
34586/2 [04.10.20 (300217 IB.R, COURT  |Dtd. o
021 21 SENAPATT NO. 24 |2021-
021 115
09-29 )
(Se
Order
WP (C)- |AMIYA COURT at
S§i87/2 04-10-20 135988/2 xumar No. 3 |00 No-
021 SWAIN OLD 115
09-29 )
WRIT (Se
Order
34588/2 [04.10.20 29 p. k. COURT ™ Iptq. BRANCH at
021 21 30953/2 MOHANTY NO. 2 2021 (DIVIS |No-
021 OLD 0530 TON 106
BENCH) |)
(Se
Order
34589/2 (04.10.20 ?géié;z M. K. FOURT Ipta 2
021 21 - MOHANTY oo [2021- e
09-30 |
(Se
Order
WP (C) - COURT at
83?90/2 04-10-20 1ag6g7/2 [B. DAS no. 35S No-
021 ot [207 }06
(Se
Order
34591/2 j04.10.20 725507 s, k. FOORT bt o
021 21 ol ROUTRAY oop S |po21- e
09-30 |
(Se
Order
WP (C) - COURT at
29992/2 99-10-20 loges1/2 . DAS No. 3 |50 No-
021 op  [20% }06
(se
Order
WP (C)- |DIBYA COURT at
83?93/2 gi.10.2o 28701/2 |CHARAN NO. 3 Sggi_ No-
021 SWAIN OLD 106
09-30 )
Order (Se
34594/2 [04.10.20 " () COURT  Iptq. at
28683/2 |B. DAS NO. 3
021 21 o0 oo o [2021- No-
09-30 106




N Order (Se
WP (C) - COURT at
65 S§i95/2 04-10-20 lagega2 (. pas No. 3 |50 No-
021 OLD Col g }06
- (Se
Order
WP (C) - COURT at
66 |22296/2 02-10-20 175686/2 5. pas wo. 3 59 No-
021 OLD Co a0 }06
- (Se
Order
WP (C) - MANOJ COURT at
67 S§i97/2 04-19-29 130385/2 kumar wo. 3 |55 No-
021 PANT OLD 106
09-30 )
[ Order (Se
og 34598/2 (04.10.20 ggégé/z P.L. EgURg Dtd. giiECH at
021 21 oo MISHRA o 2021- P No-
09-30 26)
[ _ Order (Se
oo [34599/2 (04.10.20 gz;gg/z A. K. ;gURg Dtd. at
021 21 ol ROUL s 2021- No-
09-29 26)
o _ Order (Se
1o 3460072 [04.10.20 ggégé/z A. K. EgURg Dtd. at
021 21 o ROUL s 2021- No-
09-29 26)
[ WPC (OAC Order (Se
S, [34601/2 [04.10.20 |)- o o oas ;gURg Dtd. at
021 21 3780/20 [F- ©- o 2021- No-
13 09-30 26)
[ WPC (OAC Order (Se
S, [34602/2 (04.10.20 |)- o o oas ;gURg Dtd. at
021 21 3782/20 [F- ©- s 2021- No-
13 09-30 26)
[ _ Order (Se
34603/2 [04.10.20 CRLA COURT |Dtd. CRIMIN |
73 385/201 |R. DAS AL
021 21 . NO. 22 |2021- opEar No-
09-28 1)
e Order (Se
WP (C) - COURT
Jq 3460472 04.10.20 DoiC)T cotL [pea. at
021 21 o oo 2021- No-
10-01 4)
[ Order (Se
WP (C) - COURT
55 [34605/2 (04.10.20 o ot L co Ny |pta. at
021 21 o s 2021- No-
10-01 4)
e WA- CHIEF |Order (se
76 33506/2 gi'10'20 609/202 géu?ﬁAY JUSTIC |Dtd. at
1 E'S 2021- No-




| courT [09-29 4)
o . CHIEF |Order (Se
77 |34607/2(04.10.20 |00 o M. R. JUSTIC |Dtd. at

021 21 . ROUTRAY E'S 2021- No-

COURT 09-29 4)
[ HA— CHIEF |Order (Se
78 34608/2 |04.10.20 607/202 M. R. JUSTIC |Dtd. at
021 21 . ROUTRAY E'S 2021- No-
COURT 09-29 4)
e Order (Se
WP (C)- |SUBASH COURT
79 ngog/z 04+19+29 130881/2 |cHANDRA wo. 3 55 o
021 PANT OLD Tooo1 4)
- _ Order (Se
5o 34610/2 (04.10.20 gﬁég;/z SUVENDU ;gURg Dtd. at
021 21 021 BARIK oLp 2021- No-
10-01 4)
e Order (Se
g1 34611/2 (04.10.20 ?gég;/z SUVENDU ;gURg Dtd. EEiECH at
021 21 021 BARTK oLp 2021- ) No-
10-01 27)
B Order (Se
WP (C) - COURT WRIT
g |34612/204.10.20 | oo’ |S.K.MANDA No. 3 |ptd. srancH |2t
021 21 021 L oLp 2021- ) No-
09-30 19)
e Order (Se
WP (C)- |SUBASH COURT
g3 |34613/204.10.20 [3ooc0’ o | iR No. 3 |ptd. at
021 21 091 CANT oD 2021- No-
10-01 19)
[ _ Order (Se
gq 34614/2 (04.10.20 ?5532/2 L. D. ;gURg Dtd. at

021 21 021 PANDA oLp 2021- No-

10-01 19)

e Order (Se

WP (C)- |ARUN COURT

g5 34615/204.10.20 S0 20 oo No. 3 |ptd. at
021 21 091 JATT oD 2021- No-
10-01 19)

[ Order (Se
g 34616/2 (04.10.20 ggég;/z B.P. ;gURg Dtd. at
021 21 021 MISHRA oim 2021- No-
10-01 19)

e _ Order (Se
g, 34617/2 (04.10.20 2222320 H. K. ;gURg Dtd. at
021 21 1 PANDA oLp 2021- No-
10-01 19)

[ Order (Se

CONTC- COURT

a3 34618/2 |04.10.20 5514/20 |s. ROUT NO. 3 Dtd. at
021 21 1 oim 2021- No-
10-01 19)

;;'34619/2 04.10.20 |coNTC- M. R. COURT |Order (se
021 21 5121/20 |SAHOO NO. 3 |Dtd. at
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96

97

110 [34632/2 [04.

21 OLD 2021- No-
10-01 19)
Order (Se
34620/2 04.10.20 gfggfzo M. R. c o ;gURg Dtd. at
021 21 1 SAHOO R 2021- No-
10-01 19)
Order (Se
WP (C)- |ARUN COURT
34621/2 (04.10.20 |Zoocl Lo c o lmo. 3 |pta. at
021 21 o P onm 2021- No-
10-01 19)
Order (Se
WP (C)- |SUBASH COURT
34622/2 104.10.20 |35008/5 lcuanpra  |c.0. No. 3 |PEd: at
021 21 1 AN oim 2021- No-
10-01 19)
Order (Se
WP (C)- |SUBASH COURT
34623/2104.10.20 30006 /5 lcuanpra  |c.0. No. 3 |PEd- at
021 21 021 it onm 2021- No-
10-01 19)
Order (Se
WP (C)- |SUBASH COURT
34624/2 104.10.20 |350055 lcaanpra |c.0. No. 3 |PEd: at
021 21 o ant oim 2021- No-
10-01 19)
Order (Se
WP (C)- |SUBASH COURT
34625/2104.10.20 130000 /5 lcuanpra  |c.0. No. 3 |PEd- at
021 21 021 - oim 2021- No-
10-01 19)
Order (Se
34626/2 04.10.20 2?2?520 B. K. GENER Dtd. at
021 21 i PATRA AL 2021- No-
06-25 19)
SA- Order (Se
34627/2 [04.10.20 [0 00 [B. K. GENER Dtd. SECOND at
021 21 " PATRA AL 2002- APPEAL |No-
09-23 2)
Order (Se
ac2e/z 00,1020 PO | cOURT U wer |3
021 21 021 SWAIN R 2021- o No-
10-01 48)
Order (Se
34629/2 04.10.20 ?fég;/2 MANAS - ;gURg Dtd. at
021 21 021 PATT I e 2021- No-
09-30 48)
Order (Se
34630/2 |04.10.20 25{22/2 DILLIP c.0 COURT |Dtd. gii;CH at
021 21 019 SAMAL Y- N0, 22 2021- o No-
10-01 18)
Order (Se
34631/2 04.10.20 gg{ig/2 DILLIP o, |COURT |ptd. gEiECH at
021 21 019 SAMAL Y- INo. 22 12021- = No-
10-01 18)
10.20 [WP(C)- |P.K. |C.O0. |COURT |order |(se




1021

21 2699/20 |LENKA NO. 22 |Dtd. at
21 2021- No-
01-28 18)
Order (Se
WP (C) - JYOTI COURT
S§f33/2 04:19-20 13093472 RangAN  [c.0. No. 3 %9 o
021 SAHOO OLD lo-01 18)
Order (Se
WP (C) - JYOTI COURT
29034/2 10%-10-20 150937/2 [RangAN  c.0. jNo. 3 200 a2t
021 SAHOO OLD 10-01 18)
Order (Se
34635/2 [04.10.20 ?5;2;/2 TAPAN - ;gURg Dtd. gEiECH at
021 21 021 SWAIN U OLb 2021- 7 No-
10-01 48)
Order (Se
WP (C) - WRIT
34636/2 |04.10.20 GENER Dtd. 20.9.2 at
021 21 27703/2 (6. SAHOO -y, 2021- fo21  PRANCH no-
09-13 27)
Order (Se
WP (C) - COURT
34637/2 104.10.20 30355/2 |B. DAS c.o. Ino. 3 Dtd. at
021 21 021 OLD 2021- No-
10-01 27)
_ Order (Se
34638/2 [04.10.20 |CRPA” b k.MOHAN |GENER Dtd. CRIMIN | ¢
654/201 AL
021 21 ‘ TY AL 2016- APPEAL No-
12-21 4)
Order (Se
WP (C) - COURT
34639/2 104.10.20 30356/2 |B. DAS c.o. Ino. 3 Dtd. at
021 21 021 OLD 2021- No-
10-01 4)
Order (Se
34640/2 |04.10.20 ?gégé/z M. R. c.0 ;gURg Dtd. at
021 21 021 SAHOO T OLb 2021~ No-
10-01 4)
Order (Se
WP (C) - COURT
34641/2 /04.10.20 30359/2 |B. DAS c.o. Ino. 3 Dtd. at
021 21 021 OLD 2021- No-
10-01 4)
Order (Se
WP (C) - COURT
34642/2 104.10.20 30352/2 |B. DAS c.o. Ino. 3 Dtd. at
021 21 021 OLD 2021~ No-
10-01 4)
Order (Se
WP (C) - COURT
34643/2 |04.10.20 30364/2 B. DAS c.o. No. 3 Dtd. at
021 21 021 OLD 2021~ No-
10-01 4)
Order (Se
WP (C) - COURT
34644/2 104.10.20 30366/2 |B. DAS c.o. Ino. 3 Dtd. at
021 21 021 OLD 2021- No-
10-01 4)




_ Order (Se
34645/2 [04.10.20 259(%/2 TAPAN c o ;gURg Dtd. EEiECH at
021 21 021 SWAIN " lomp 2021- i No-
10-01 48)
WP (C) - Order (Se
34646/2 |04.10.20 30212/2 P. K. c.0 COURT Dtd. at
021 21 021 JENA Y INO. 1 |2021- No-
09-30 48)
WP (C) - Order (Se
34647/2 104.10.20 30209/2 P. K. c.0 COURT |Dtd. at
021 21 021 JENA T NO. 1 2021- No-
09-30 48)
WRIT (Se
Order
WP (C) - COURT BRANCH |at
33548/2 2?‘10‘20 27695/2 |D. BISWAL |C.0. |NO. 2 gggi_ (DIVIS |No-
021 OLD 09-30 ION 111
BENCH) |)
WP (C) - Order ;ie
34649/2 |04.10.20 22083/2 |A.K.PANDA GENER Dtd. No-
021 21 021 AL 2021- 111
08-04 )
WRIT (Se
Order
WP (C) - |ASHOK BRANCH |at
83?50/2 gi.lo.zo 26188/2 |KUMAR C.0. ;gUR$6 Sggi_ (DIVIS |No-
013 RANA : 09-07 ION 116
BENCH) |)
WP (C) - Ordexr ;ie
34651/2 /04.10.20 30207/2 P. K. c.o COURT Dtd. No-
021 21 JENA Yt INO. 1 |2021-
021 116
09-30 )
WP (C) - Order ;ie
34652/2 104.10.20 30205/2 P. K. c.o COURT Dtd. No-
021 21 021 JENA Y INO. 1 |2021- 116
09-30 )
WP (C) - Order ;ie
34653/2 104.10.20 30201/2 P. K. co COURT |Dtd. No-
021 21 JENA Y INO. 1 |2021-
021 116
09-30 )
WP (C) - Order ;ie
34654/2 104.10.20 30203/2 P. K. c.0 COURT |Dtd. No-
021 21 JENA Pt lNo. 1 [2021- °
021 116
09-30 )
WP (C) - Order ;ie
34655/2 |04.10.20 30199/2 P. K. c.o COURT Dtd. No-
021 21 071 JENA Y+ lNo. 1 2021- 1(56

09-30




Order

(Se

34656/2 (04.10.20 ?gig;;2 P. K. c COURT |Dtd. ;E_
021 21 JENA : NO. 1 |2021-
021 116
09-30 )
WP (C) - Order ;ie
34657/2104.10.20 534,95 ,5 |P- K. c COURT |Dtd. No-
021 21 021 JENA : NO. 1 |2021- 116
09-30 )
WP (C) - Order ;ie
34658/2 |04.10.20 9856/20 TOPHAN c COURT |Dtd. No-
021 21 PRADHAN P+ lNo. 15 [2021- °
12 116
09-29 )
(Se
Order
34659/2 04.10.20 "E(C) = 15 g, COURT |p. 4. at
e 01 30526/2 BT SHAL C. NO. 3 2021 No-
021 OLD 116
09-29 )
Order (Se
WP (C) - |RADHA COURT WRIT
83?60/2 gi.lo.zo 28714/2 |RAMAN DAS |C. NO. 3 gggi_ BRANCH EE_
021 NAYAK OLD 09-30 -3 11)
WP (C) - Order (Se
34661/2 (04.10.20 156592 M. N. c COURT |Dtd. at
021 21 020 MOHANTY : NO. 22 |2021- No-
09-27 11)
_ Order (Se
34662/2 (04.10.20 ?gégé/z M. N. c ;gURg Dtd. at
021 21 021 MOHANTY : OLb 2021- No-
09-27 11)
3 Order (Se
34663/2 04.10.20 2“737(%/2 DEBENDRAN |, ;gURg Dtd. at
021 21 021 ATH JEE : OLb 2021- No-
09-23 11)
Order (Se
34664/2 (04.10.20 we (C) SHYAMANAN COURT |Dtd. at
021 21 24082/2 DA C- NO. 17 |2021- No-
021 MOHARANA 09-29 11)
Order (Se
34665/2 [04.10.20 ngg(i)g/z H. K. . ;gURg Dtd. at
021 21 021 MALLICK : OLb 2021- No-
09-30 11)
Order (Se
WP (C)- |SAROJ COURT
34666/2 04.10-20 305655 lkmar  [c.0. po. 3 D5 et
021 PARIDA OLD 09-30 11)
WPC (OAC Order (Se
34667/2 04.10.20 |)- e ¢ oas lo ;gURg Dtd. at
021 21 3781/20 |7 7 : OLb 2021- No-
13 09-30 11)




WPC (OAC Order (Se
34668/2 04.10.20 |)- o o oas ;gURg Dtd. at
021 21 3779/20 |7 ¢ OLb 2021- No-
13 09-30 11)
WPC (OAC Order (Se
34669/2 (04.10.20 |)- b C. DAS ;gURg Dtd. at
021 21 3778/20 |7 7° OLb 2021- No-
13 09-30 11)
WPC (OAC Order (Se
34670/2 04.10.20 |)- o o bas ;gURg Dtd. at
021 21 3777/20 |7 ¢ OLb 2021- No-
13 09-30 11)
Order (Se
WP (C) - COURT
34671/2 (04.10.20 23312/2 |D. BISWAL No. 3 Dtd. at
021 21 020 oD 2021- No-
09-28 11)
Order (Se
WP (C) - COURT
34672/2 (04.10.20 23312/2 B. B. RAY NG, 3 Dtd. at
021 21 021 oD 2021- No-
08-23 11)
_ Order (Se
34673/2 04.10.20 NE(C)- |GANESH COURT |Dtd. at
25464/2 |CHANDRA
021 21 020 TENA NO. 22 |2021- No-
09-28 11)
WP (C) - Order (Se
34674/2 (04.10.20 307152 LAXMIDHAR COURT |Dtd. at
021 21 021 MOHANTY NO. 22 [2021- No-
10-01 11)
WP (C) - Order (Se
34675/2 (04.10.20 6681720 SPANDAN COURT |Dtd. at
021 21 20 MOHANTY NO. 22 [2021- No-
10-01 11)
WP (C) - Order (Se
34676/2 (04.10.20 30552/2 C. R. COURT |Dtd. at
021 21 021 NAYAK NO. 22 |2021- No-
10-01 11)
WP (C) - Order (Se
34677/2 (04.10.20 30106/2 A. K. COURT |Dtd. at
021 21 021 BEHERA NO. 22 |2021- No-
10-01 11)
_ Order (Se
34678/2 04.10.20 Vzvgz(g)l/z ggi‘gggi COURT |Dtd. at
021 21 021 BAG NO. 22 [2021- No-
09-30 11)
34679/2 [04.10.20 |"ELC)- COURT giier ;ie
021 21 55552/2 P. P. RAO NO. 22 |2021- No-
09-30 11)
WP (C) - Order (Se
83?80/2 gi.10.2o 29926/2 |P.N.NAYAK ;gURgZ Dtd. at
021 : 2021- No-




| 09-30 11)
15 |34681/2 [04.10.20 |"E{C)~ COURT giger ;ie
= Fae o §2i55/2 P.N.NAYAK [c.0. | O0F)  [DEC- o
09-30 11)
[ WP (C) - Order (Se
15 |34682/2 104.10.20 COURT |Dtd. at
2 o021 21 §§i40/2 P-N.NAYAK 1C.O0- 05 25 2021- No-
09-30 11)
15 |34683/2 (04.10.20 "E(C)~ COURT giger ;ie
3 [oas o §2i38/2 P.N.NAYAK [c.0. |OUF7 DO o
09-30 11)
- _ Order (Se
15 [34684/2 04.10.20 ggégg/z ARTATRANA | ;gURg Dtd. at
4 o021 21 o NAYAK R A 2021- No-
10-01 11)
e Order (Se
15 [34685/2 04.10.20 ?gégi/z EiﬁiﬁNNA o, |COURT |ptd. at
5 021 21 ol i O+ INo. 24 2021- No-
09-28 11)
B Order (Se
WP (C) - COURT
15 34686/2 [04.10.20 [0 )7 | co. ko3 ptd. at
6 |021 21 o3 s 2021- No-
10-01 11)
e Order (Se
WP (C) - COURT
15 [34687/2 [04.10.20 (30007 | c o o R |pta. at
7 lo21 21 oo s 2021- No-
10-01 11)
[ _ Order (Se
15 [34688/2 04.10.20 ?Séi;/z GAGAN - ;gURg Dtd. at
8 |021 21 o] ROUT I e 2021- No-
10-01 11)
- _ Order (Se
15 [34689/2 04.10.20 ?gégg/z DIGAMBAR | ;gURg Dtd. at
9 |021 21 ool SETHT R e 2021- No-
10-01 11)
[ Order (Se
WP (C) - COURT WRIT
16 134690/2104.10.20 |15 0655 |p. rswaL [c.o. No. 3 |Ptd: BRANCH |2¢
0 |o21 21 R s 2021- o No-
10-01 40)
e _ Order (Se
16 34691/2 04.10.20 ?iéi;/z K.P. o, [COURT |ptd. giiECH at
1 021 21 020 BEHERA T NO. 1 2021- 1 No-
10-01 30)
N ABLAPL- (Se
16 134692/2 104.10.20 12663/2 DEBASIS GENER at
2 021 21 MISHRA AL No-
019
30)
16 [34693/2 [04.10.20 WP (C)- COURT |Order (Se
3 |o21 21 3012672 |90 B+ PAS [C.0- 53 |pta. at




021 OLD 2021- No-
10-01 30)
Order (Se
WP (C) - |ARUN COURT
34694/2 104.10.20 30264/2 [KUMAR c.o. lNo. 3 Dtd. at
021 21 021 JATT OLD 2021- No-
10-01 30)
Order (Se
WP (C) - COURT
34695/2 104.10.20 30357/2 |B. DAS c.o. Ino. 3 Dtd. at
021 21 021 OLD 2021- No-
10-01 30)
Order (Se
WP (C) - |ARUN COURT
34696/2 |04.10.20 30263/2 [KUMAR c.o. lNo. 3 Dtd. at
021 21 021 JATT OLD 2021- No-
10-01 30)
_ Order (Se
34697/2 |04.10.20 ig?gigo BISWARANJ |GENER Dtd. at
021 21 21 AN DALAT AL 2021- No-
09-21 30)
WP (C) - CHIEF |Order (Se
34698/2 |04.10.20 JUSTIC |Dtd. at
021 21 2?11/20 G.C.BARIK |C.O. E'S 2021 No-
COURT |09-30 30)
WP (C) - CHIEF |Order (Se
34699/2 104.10.20 JUSTIC |Dtd. at
021 51 52579/2 T.K.NAYAK [C.O. E'S 2021 No-
COURT |10-01 30)
Order (Se
WP (C) - |UJJWALA COURT
34700/2104.10.20 1, 0004/5 |praDEEP  |c.0. [No. 3 |PE9: at
021 21 021 BAG OLD 2021- No-
09-29 30)
WP (C) - CHIEF |Order (Se
34701/2 /04.10.20 JUSTIC |Dtd. at
021 o1 §2i79/2 T.K.NAYAK [C.O. B 2021 No-
COURT |10-01 30)
WP (C) - CHIEF |Order (Se
34702/2 |04.10.20 27481/2 MR .SANJAY c.o JUSTIC |Dtd. at
021 21 021 KU.DAS YT E'S 2021- No-
COURT |10-01 30)
WRIT (Se
Order
WP (C) - BRANCH |at
34703/2 |04.10.20 19875 /2 D.K.MOHAN c.o. |pbr () Dtd. (DIVIS |No-
021 21 TY 2021-
019 10-01 ION 115
BENCH) |)
(Se
CHIEF |Order
CRLA- PARTHA at
34704/2 104.10.20 464/202 \SARATHT c.o. JUSTIC |Dtd. No-
021 21 1 DAS E'S 2021- 115
COURT 10-01 )
34705/2 [04.10.20 i?if%o SAMIR o, |cOURT giger ;ie
021 21 20 BARIK NO. 25 5021 No—




10-01 115
)
WP (C) - Order ;ie
17 [34706/2 [04.10.20 |, /20" B. N. ¢ o. |courT Dta. e
6 |021 21 SHADANGI |~°°° [NO. 24 [2021-
021 115
09-29 )
[ (Se
Order
ABLAPL- at
17 |34707/2 /04.10.20 GENER Dtd.
7 lo21 21 2275/20 NANTU DAS AL 2020- IfiS
09-10 )
WP (C) - Order a(ie
17 [34708/2 [04.10.20 |) /=) |BIKRAM ¢ o. |courRT pta. o
8 (021 21 BEHERA "7t NO. 24 [2021- °
021 115
09-29 )
CHIEF |Order (ie
17 [34709/2 [04.10.20 |MATA- |B.P.MISHR |, |JUSTIC |Dtd. ; B
9 |021 21 42/2020 |2 Y lmrs 2021- 135
COURT |10-01 )
e Order (Se
18 [34710/2 [04.10.20 Qgéii/z DILLIP o, |COURT |ptd. EEiECH at
0 |021 21 021 SAMAT Y+ INo. 24 [2021- 9 No-
10-01 27)
B Order (Se
CRLMC-
18 [34711/2 04.10.20 COURT |Dtd. at
1 |o21 21 ;§59/2O R. DAS C-0- o. 6 |2021- No-
09-24 27)
[ Order (Se
18 [34712/2 04.10.20 g?é??oz T. K. ¢ o. |courRT Dta. at
2 lo21 21 . BISWAL Y Ino. 6 [2021- No-
09-24 27)
B CHIEF |Order crvrL | (Se
18 (34713/2 |04.10.20 |OTAPL- JUSTIC |Dtd. at
3 |o21 21 10/2017 I+ C-BARAL [C.O. 1o, g 2021- gEVISI No-
COURT 09-30 1)
e Order (Se
18 [34714/2 [04.10.20 §§g§§g2 EEXEEEA o, |COURT |ptd. at
4 021 21 . TEA ‘Y Ino. 6 [2021- No-
10-01 1)
[ Order (Se
18 [34715/2 04.10.20 ;sgsggz s. K. o, |COURT |ptd. at
5 021 21 . STNGH Y+ lNo. 6 2021- No-
10-01 1)
T Order (Se
18 [34716/2 [04.10.20 Zggézoz B. o, [COURT |ptd. at
6 |021 21 N MOHANTY Y Ino. 6 [2021- No-
10-01 1)
18 [34717/2 [04.10.20 WP(C)- [P.K.JENA [C.O. |COURT |order [(se
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21 29709/2 NO. 3 |Dtd. at
021 OLD 2021- No-
09-28 1)
Order (Se
34718/2 |04.10.20 ?%25320 S. C. c COURT |Dtd. at
021 21 20 BISWAL : NO. 25 [2021- No-
10-01 1)
Order (Se
BLAPL-
34719/2 104.10.20 COURT |Dtd. at
021 21 §g82/20 S. MITRA 1C.0- Iv5. 25 [2021- No-
10-01 1)
Order (Se
CONTC-
34720/2 |04.10.20 COURT |Dtd. at
021 21 2278/20 J.P.KAR C- NO. 24 (2021- No-
10-01 1)
_ Order (Se
34721/2 |04.10.20 CRLA SIBA COURT Dtd. at
377/202 |PRASAD C.
021 21 1 SAHOO NO. 6 [2021- No-
10-01 1)
CRLA— Order (Se
34722/2 |04.10.20 369/202 SAILENDRA c COURT |Dtd. at
021 21 N BISWAL : NO. 6 [2021- No-
10-01 1)
CRLA- Order (Se
34723/2 104.10.20 494/202 BALARAM C COURT Dtd. at
021 21 1 SINGH : NO. 6 [2021- No-
10-01 1)
Order (Se
34724/2 |04.10.20 i?igSZO R. K. c COURT Dtd. at
021 21 o1 SAHU : NO. 23 [2021- No-
08-17 1)
CMP— Order (Se
34725/2 |04.10.20 COURT |Dtd. at
021 21 525/202 S.BEHERA IC. NO. 24 (2021- No-
09-28 1)
Order (Se
BLAPL-
34726/2 |04.10.20 COURT Dtd. at
021 21 2895/20 P. BASTIA IC. NO. 25 [2021- No-
10-01 1)
WP (C) - Order (Se
34727/2 104.10.20 28265/2 M.K.MOHAN c COURT |Dtd. at
021 21 021 TY : NO. 24 (2021- No-
10-01 1)
Order (Se
WP (C)- |ARUN COURT
33128/2 04+19-29 130267/2 kuvmr c.o. No. 3 [HS o
021 JATI OLD 10-01 1)
Order (Se
34729/2 |04.10.20 ?gég;/2 5. K. . ;gURg Dtd. gEiECH at
021 21 021 PARIDA : oD 2021~ ) No-
10-01 31)




Order (Se
WP (C) - COURT
34730/2104.10.20 |35359,5 o, saHoo |c.o. mo. 3 |Ptd: at
021 21 021 onm 2021- No-
10-01 31)
Order (Se
34731/2 104.10.20 ?gégé/z L. D. c o EgURg Dtd. at
021 21 oo SAHU I e 2021- No-
10-01 31)
34732/2 04.10.20 "E(C)~ GENER giger ;ie
o b §145/20 S.CH.DASH | ool e
03-31 31)
Order (Se
WP (C) - COURT
34733/2104.10.20 |)g955,5 |s. . RO |c.0. mNo. 3 |Ptd: at
021 21 or oim 2021- No-
10-01 31)
Order (Se
34734/2 |04.10.20 ?gégé/z TAPAN c o ;gURg Dtd. at
021 21 01 SWATN R 2021- No-
10-01 31)
_ Order (Se
34735/2 04.10.20 NE(C)- |BIJAYA COURT |Dtd. at
28358/2 [KUMAR c.o.
021 21 o1 Ao NO. 24 |2021- No-
10-01 31)
Order (Se
34736/2 [04.10.20 |"E(C)- BIJAYA COURT |Dtd. at
28359/2 [KUMAR c.o.
021 21 01 SAHOO NO. 24 |2021- No-
10-01 31)
ord s
34737/2 04.10.20 ?gégé;z & K. SaoO oo, |COURT beg. ;te
021 21 01 R ‘Y INO. 24 2021- No-
10-01 31)
Order (Se
34738/2 |04.10.20 |"E(C)- |BRAJA COURT |Dtd. at
30613/2 IMOHAN c.o.
021 21 021 SARANGI NO. 24 |2021- No-
10-01 31)
_ Order (Se
34739/2 04.10.20 |E(C)- |BRAJA COURT |Dtd. at
30235/2 IMOHAN c.o.
021 21 oo CARANGI NO. 24 |2021- No-
10-01 31)
Order (Se
34740/2 |04.10.20 |E(C)- |BRAJA COURT |Dtd. at
30233/2 |MOHAN c.o.
021 21 021 SARANGI NO. 24 |2021- No-
10-01 31)
Order (Se
34741/2 |04.10.20 |"E(C)~ [SUBASH COURT |Dtd. at
30111/2 |CHANDRA C.0.
021 21 o1 S CHARYA NO. 24 |2021- No-
10-01 31)
34742/2 104.10.20 2051(2)9;2 TOPHAN c.o. |court giger ;ie
021 21 oo PRADHAN NO. 24 )57 e




| | 10-01 31)
e Order (Se
21 |134743/2 104.10.20 we (C) SURENDRA COURT |Dtd. at

27925/2 |PRASAD C.0.
3 (021 21 021 BARIK NO. 24 |2021- No-
10-01 31)
[ Order (Se
21 |34744/2 |04.10.20 525/202 B.C.MOHAN c o COURT |Dtd. giigcﬂ at
4 (021 21 1 TY T INO. 24 |2021- _g No-
09-29 41)
e Order (Se
21 34745/2 [04.10.20 Egg/zoz B.C. o, |COURT |ptd. EE;ECH at
5 (021 21 1 MOHANTY Y INO. 24 |2021- _g No-
09-29 41)
e WP (C) - Order (Se
21 |34746/2 |04.10.20 28215/2 J. C. c.o COURT |Dtd. at
6 (021 21 021 BARAL T NO. 24 |2021- No-
10-01 41)
e (Se
MA- , MISC.
21 |34747/2 |04.10.20 365/199 |J.P.KAR GENER Misc.c A PPEAL at
7 021 21 AL ase No-
9 SEC.
7)
B Order (Se
21 |134748/2 104.10.20 we (C) UNMESH COURT |Dtd. at
30755/2 |CHANDRA C.0.
8 021 21 021 TENA NO. 24 |2021- No-
10-01 7)
e Order (Se
WP (C) - WRIT
21 |34749/2 104.10.20 COURT Dtd. at
5 l021 21 82151/2 R.K.BARIK [C.O. NO. 24 |2021- ?EANCH No-
10-01 27)
B WP (C) - Order (Se
22 134750/2 104.10.20 1185/20 A.K.SARAN c.0 COURT |Dtd. at
0 |021 21 15 GI YT NO. 24 |2021- No-
09-29 27)
e CMP— Order (Se
22 |34751/2 104.10.20 COURT Dtd. at
1 oot 51 1;86/20 R.K.SWAIN [C.O. No. 22 |2021- No-
09-29 27)
e WP (C) - Order (Se
22 |134752/2 104.10.20 26642 /2 G. C. c.0 COURT |Dtd. at
2 021 21 021 BARIK T INO. 24 |2021- No-
09-29 27)
e CMP— Order (Se
22 |34753/2 104.10.20 1386/20 P.K.BEHER c.o COURT Dtd. at
3 (021 21 19 A T INO. 22 [2021- No-
09-29 27)
[ Order (Se
22 |34754/2 |04.10.20 |CMP- COURT |Dtd. at
4 (021 21 9g8/2021 |F-K-SINGH [C.O-10q "oy |2021- No-
10-01 27)
22 [34755/2 [04.10.20 Wwp(c)- |s. c.o. |COURT [order WRIT (Se
5 (021 21 30127/2 [MOHARANA 7" INO. 24 |Dtd. BRANCH |at




021 2021- -1 No-
11-30 30)
Order (Se
34756/2 |04.10.20 |CMP- COURT |Dtd. at
021 21 98/2021 |G- C-BARIK NO. 24 [2021- No-
10-01 30)
Order (Se
34757/2 (04.10.20 |CMP- COURT |Dtd. at
021 21 88/2021 G- C-BARIK NO. 24 [2021- No-
10-01 30)
Order (Se
34758/2 |04.10.20 |CMP- COURT |Dtd. at
021 21 88/2021 |- K- SINGH NO. 24 [2021- No-
10-01 30)
_ Order (Se
34759/2 04.10.20 ?5522/2 igiﬁgRA COURT |Dtd. at
021 21 021 DAS NO. 24 |2021- No-
09-29 30)
34760/2 [04.10.20 ggég;;z R SAMAL COURT gigfr éie
021 21 021 : NO. 24 |2021- No-
10-01 30)
_ Order (Se
34761/2 04.10.20 25;8}20 R. K. - Dtd. at
021 21 15 NAYAK 2021- No-
09-30 30)
WP (C) - CHIEF |Order (Se
34762/2 (04.10.20 189532 S. K. JUSTIC Dtd. at
021 21 020 PARIDA E'S 2021- No-
COURT |09-30 30)
Order (Se
CONTC- |MR
34763/2 (04.10.20 5282/20 |RAMAKANTA COURT |Dtd. at
021 21 1 SAHOO NO. 22 |2021- No-
09-13 30)
CRLMC- iiigem (Se
34764/2 (04.10.20 M.K.MOHAN COURT at
1388/20 Dtd.
021 21 TY NO. 6 No-
21 2021- 30)
09-24
CRLMC- iﬁigem (Se
34765/2 |104.10.20 M.K.MOHAN COURT at
1388/20 Dtd.
021 21 TY NO. 6 No-
21 2021- 30)
09-24
WP (C) - Order (Se
34766/2 (04.10.20 6681 /20 B K- COURT |Dtd. at
021 21 20 LENKA NO. 22 |2021- No-
10-01 30)
34767/2 [04.10.20 |"F{C)~ 15 k. CHIEF |Order (Se
021 o1 30185/2 BEHERA JUSTIC |Dtd. at
021 E'S 2021- No-




| lcourRT  [09-30 30)
o e (C) CHIEF |Order (Se
23 |34768/2 [04.10.20 |2 /o2 B.K. JUSTIC |Dtd. at
8 |o21 21 021 BEHERA E'S 2021- No-

COURT 09-30 30)

[ Order (Se
23 134769/2 |04.10.20 |CMP- COURT |Dtd. at
9 |021 21 88/2021 K- MANDAL NO. 24 |2021- No-
10-01 30)

e Order (Se
24 |34770/2 |04.10.20 |CMP- COURT |Dtd. at
0 021 21 98/2021 (- MANDAL NO. 24 [2021- No-
10-01 30)

- WP (C) - Order (Se
24 (34771/2 |04.10.20 | )0, 0 [P. K. COURT |Dtd. at
1 |o21 21 021 MOHANTY NO. 24 |2021- No-
09-30 30)

- e (C) CHIEF |Order (Se
24 (34772/2 |04.10.20 |J 020 [P. K. JUSTIC |Dtd. at
2 o021 21 0ol SAHOO E'S 2021- No-
COURT 09-30 30)

- — CHIEF |Order (Se
24 [34773/2 [04.10.20 | ) o003, C. JUSTIC |Dtd. at
3 |o21 21 091 BARAL E'S 2021- No-
COURT [09-30 30)

- e (C) - CHIEF |Order (Se
24 |34774/2 [04.10.20 |, o0 B.R. JUSTIC |Dtd. at
4 lo21 21 051 SENAPATI E'S 2021- No-
COURT 09-30 30)

- I CHIEF |Order (Se
24 [34775/2 [04.10.20 |7 o007 3. C. JUSTIC |Dtd. at
5 |o21 21 o1 BARAL E'S 2021- No-
COURT 09-30 30)

- e (C) - CHIEF |Order (Se
24 |34776/2 [04.10.20 |- 0’ |JANMEJAY JUSTIC |Dtd. at
6 |021 21 051 PARIDA E'S 2021- No-
COURT 09-30 30)

[ CHIEF |Order (Se

WP (C) - WRIT

24 134777/2 |04.10.20 JUSTIC |Dtd. at
2 o1 1 82148/2 K. S. DAS . 021~ ??ANCH o-
COURT 09-30 30)

e _ Order (Se
24 |34778/2 [04.10.20 2222320 TRILOCHAN ;gURg Dtd. at
8 |021 21 1 BAG oLp 2021- No-
10-01 30)

[ Order (Se
24 34779/2 |04.10.20 CONTC COURT  In 4. at

5749/20 |[R. R. DAS NO. 3

9 021 21 1 oLp 2021- No-
10-01 30)

25 [34780/2 [04.10.20 |conTC- 5 2. Das COURT |Order (Se
0 |o21 21 5750/20 | NO. 3 |Dtd. at




[ 21 OLD 2021- No-
10-01 30)
e Order (Se
25 134781/2 [04.10.20 2222320 UDAY c o ;gURg Dtd. at
1 |o21 21 o KUMAR o 2021- No-
09-29 30)
e Order (Se
WP (C) - ARUN COURT
25 [34782/2 |04.10.20 |30 00" [ co. o 3 |ptd. at
2 o021 21 001 IATL oLh 2021- No-
10-01 30)
[ Order (Se
25 134783/2 [04.10.20 ?géié/z UDAY c o ;gURg Dtd. at
3 021 21 021 KUMAR I e 2021- No-
10-01 30)
[ _ Order (Se
25 134784/2 (04.10.20 Qgésg/z UDAY - ;gURg Dtd. at
4 021 21 021 KUMAR = lonn 2021- No-
10-01 30)
e Order (Se
WP (C) - COURT
25 134785/2 104.10.20 |, 900, /5 |z k. ROUT |c.0. NO. 3 |PEd: at
5 021 21 on onm 2021- No-
09-30 30)
[ _ Order (Se
25 134786/2 (04.10.20 ?g;g%/z PITABAS |, ;gURg Dtd. at
6 |021 21 001 NAYAK o 2021- No-
09-28 30)
- _ Order (Se
25 134787/2 [04.10.20 2525;/2 TRILOCHAN |, ;gURg Dtd. at
7 lo21 21 . DASH o 2021- No-
09-28 30)
B WP (C) - Order (Se
25 34788/2 |04.10.20 |57 0 |UDAY ¢ o. |COURT |Dtd. at
8 |021 21 le KUMAR Y Ino. 1 [2021- No-
09-28 30)
- _ Order (Se
25 134789/2 (04.10.20 fiég}zo A. K. c o EgURg Dtd. at
9 |o21 21 s BEHERA o 2021- No-
09-29 30)
[ WPC (OA) Order (Se
26 134790/2 (04.10.20 |- GENER Dtd. oA at
0 021 21 685,201 |F-K-SETHY [5p 2014- Branch |[No-
4 03-18 1)
e WPC (OA) Order (Se
26 |34791/2 |04.10.20 |- DEBENDRA c.0 ;gURg Dtd. at
1 |o21 21 1494/20 BEHERA o 2021- No-
17 09-30 1)
e WPC (OA) Order (Se
26 (34792/2 (04.10.20 |- PRAVAT - ;gURg Dtd. at
2 o021 21 1724/20 BEHERA o 2021- No-
17 09-30 1)
26 [34793/2 [04.10.20 |[WPC(OR) [PRAVAT  [C.0. [COURT [Order [(se
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21 - BEHERA NO. 3 Dtd. at
1725/20 OLD 2021- No-

17 09-30 1)
Order (Se

34794/2 |04.10.20 ngl(i())/z DEBENDRA ;gURg Dtd. at
021 21 021 BEHERA OLb 2021- No-
10-01 1)
Order (Se

34795/2 |04.10.20 ?gizg/2 DEBENDRA ;gURg Dtd. at
021 21 021 BEHERA OLb 2021- No-
10-01 1)
WP (C) - Order (Se

34796/2 |04.10.20 20137/2 DEBENDRA COURT Dtd. at
021 21 021 BEHERA NO. 22 (2021- No-
10-01 1)
WP (C) - Order (Se

34797/2 |04.10.20 20138/2 DEBENDRA COURT Dtd. at
021 21 021 BEHERA NO. 22 (2021- No-
10-01 1)
WP (C) - Order (Se

34798/2 |04.10.20 20139/2 DEBENDRA COURT Dtd. at
021 21 021 BEHERA NO. 22 (2021- No-
10-01 1)
WP (C) - Order (Se

34799/2 104.10.20 20141/2 DEBENDRA COURT Dtd. at
021 21 021 BEHERA NO. 22 [2021- No-
10-01 1)
Order (Se

34800/2 |04.10.20 |TRPCRL- |P. K. COURT Dtd. at
021 21 61/2021 BEHERA NO. 22 (2021- No-
10-01 1)
Order (Se

34801/2 |04.10.20 |TRPCRL- R. K. COURT |Dtd. at
021 21 70/2021 NAYAK NO. 22 (2021- No-
10-01 1)
_ Order (Se

34802/2 |04.10.20 2223301 P. K. ;gURg Dtd. at
021 21 9 JENA OLb 2021- No-
09-30 1)
Order (Se

34803/2 |04.10.20 25{22/2 DEBENDRA ;gURg Dtd. at
021 21 021 BEHERA OLb 2021- No-
10-01 1)
WP (C) - Order (Se

34804/2 |04.10.20 97223/2 D. K. COURT |Dtd. at
021 21 020 MOHANTY NO. 22 (2021- No-
10-01 1)
WP (C) - Order (Se

34805/2 104.10.20 28568/2 B.K. COURT |Dtd. at
021 21 021 BEHERA NO. 22 [2021- No-
10-01 1)




WP (C) - Order (Se

34806/2 04.10.20 COURT |Dtd. at
021 21 §2i41/2 P N.NATAK NO. 22 |2021- No-
09-30 1)
34807/2 04.10.20 "E(C)- COURT giger ;ie
021 21 53343/2 P.N.NAYAK NO. 22 |2021- No-
09-30 1)
34808/2 04.10.20 "E(C)- COURT giger ;ie
021 21 §2i44/2 P N.NATAK NO. 22 |2021- No-
09-30 1)

ord s
34809/2 |04.10.20 ?géié}z b N NAYAK COURT Did%r ;te
021 21 o N NO. 22 |2021- No-
09-30 1)

ord s
34810/2 |04.10.20 ?gég%;z R COURT Didér ;te
021 21 o N NO. 22 |2021- No-
09-30 1)

ord s
34811/2 04.10.20 gg;gé;z b N NAYAK CoURT pta. ;te
021 21 o N NO. 22 |2021- No-
09-30 1)
_ Order (Se

34812/2 (04.10.20 §3§$32o TAPAN ;gURg Dtd. at
021 21 . SWAIN o 2021- No-
10-01 1)
_ Order (Se
34813/2 04.10.20 2222320 M. R. ;gURg Dtd. at
021 21 . BARTK o 2021- No-
10-01 1)
_ Order (Se
34814/2 04.10.20 2322520 M. R. EgURg Dtd. at
021 21 . BARTK o 2021- No-
10-01 1)
Order (Se
WP (C) - ARUN COURT
83?15/2 04+19-29 130653/2 kumar No. 3 |50 o
021 JATT OLD ooo1 0
_ Order (Se
34816/2 04.10.20 ?22?532 R. R. COURT |Dtd. at
021 21 019 NAYAK NO. 1 2021- No-
09-30 1)
Order (Se
WP (C) - COURT

34817/2 [04.10.20 |70 0" |0 pan co Ny |pta. at
021 21 e o 2021- No-
10-01 1)
' WP (C) - COURT |Order (se
83?18/2 gi.10.2o 29297/2 |CR KAR NO. 3 |Dtd. at
021 OLD 2021- No-




I_'I ] T e Y
Order (Se
WP (C) - COURT
28 |34819/2 04.10.20 |0 it | o o N0 3 [ptd. at
9 |o21 21 071 oip 2021- No-
10-01 1)
[ (Se
WP (C) - COURT .
39 Sész/z gi.lo.zo 30644/2 |s ROUT c.o0. [NO. 3 Pitltl ;t_
021 OLD © ©
1)
[ Order (Se
WP (C) - COURT
29 34821/2 04.10.20 30,50 v & sanco Lo N0 3 [ptd. at
1 |o21 21 021 oip 2021- No-
10-01 1)
[ (Se
WP (C) - COURT
;9 83?22/2 gi.lo.zo 29114/2 |S MOHANTY [C.O0. [NO. 3 ;2_
021 OLD
1)
[ WP (C) - Order (Se
29 |34823/2 (04.10.20 COURT |Dtd. at
3 021 21 32387/2 M R SAHOO C.0- g 22 |2021- No-
10-01 1)
[ (Se
WP (C) - COURT
zg 83?24/2 gi.lo.zo 30260/2 A K JATI [C.O0. [NO. 3 ;2_
021 OLD
1)
[ (Se
WP (C) - COURT
29 S§§25/2 gi.lo.zo 30260/2 |A K JATI |C. NO. 3 ;E_
021 OLD
1)
- . CHIEF |Order (Se
29 |34826/2 (04.10.20 JUSTIC |Dtd. at
gl Fee 1 107/202 N. K. SEN [C. ore 021~ e
COURT 09-30 1)
[ (Se
WP (C) -
29 |34827/2 (04.10.20 COURT at
gl Fe o 10289/2 M R SAHOO [C. o, 22 e
020
1)
N . CHIEF |Order (se
29 |34828/2 |04.10.20 596,202 M. R. c JUSTIC |Dtd. at
8 |o21 21 ) BARTK : E'S 2021- No-
COURT |09-30 1)
- ~ CHIEF |Order (Se
29 134829/2 |04.10.20 WL (C)~ |SANJAY JUSTIC |Dtd. at
30604/2 [KUMAR C.
9 |o21 21 001 SAHD E'S 2021- No-
COURT |09-30 1)
[ WRIT (Se
CHIEF |Order
30 34830/2 [04.10.20 (57127 . b. . JUSTIC |Dtd. %g?ggg o
0 |021 21 MOHANTY : E'S 2021- ©
021 corrT  l09-30 TON 119
BENCH) |)
30 [34831/2 [04.10.20 [wp(C)- [aANIL lc.0. |cOURT |order | [(se




" ‘
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21 30114/2 [KUMAR DAS NO. 3 |ptd. at
021 OLD 2021~ No-
10-01 119
)
(Se
WP (C) - COURT at
S§§32/2 gi.lo.zo 29723/2 |s R RAO  |C. NO. 3 No-
021 OLD 119
)
(Se
34833/2 [04.10.20 |"E1O)~ courr ped. at
021 o1 §i88/20 P.N.NAYAK [C. NO. 3 |2021- Ifi;
09-30 )
(Se
WP (C) - COURT at
83?34/2 gi.lo.zo 29723/2 |s R RAO  |C. NO. 3 No-
021 OLD 119
)
(Se
Order
34835/2 [04.10.20 ["2{S)~ |5 R pARID COURT  1h 4. at
. o 29834/2 |7 c. No. 3 |5 No-
021 OLD 0o }19
(Se
Order
CRLMP- at
34836/2 [04.10.20 COURT |Dtd.
o1 o1 ;fzo/zo P. C. DAS |C. o 17 |lhogio Tig
09-28 )
(Se
Order
34837/2 |04.10.20 [CRLME~ |KALI COURT |Dtd. at
D1 o1 1660/20 |PRASAD c. o, 17 |rogio No-
21 MOHANTY - 119
10-01 )
CHIEF |Order (ie
34838/2 04.10.20 |STREV- B.R.SENAP C JUSTIC |Dtd. ;_
021 21 39/2002 [ATT . E'S 2021- 139
COURT |09-30 )
(Se
Order
34839/2 (04.10.20 “oUUUC IDEBASHREE COURT  [Dtd. o
021 21 PARIDA NO. 17 |2021-
21 119
09-29 )
(Se
Order
34840/2 (04.10.20 S5 U0 IpTany . COURT |Dtd. o
021 21 KUMAR DAS |°° NO. 17 |2021-
21 119
10-01 )
' CONTC- MR BIJAYA COURT |Oorder (se
83?41/2 gi.lo.zo 3453/20 |[KU BEHERA |C. NO. 2 |Dtd. at
20 1 OLD 2021- No-




09-29 119
)
(Se
WP (C) - COURT at
S§§42/2 gi.lo.zo 28960/2 |P K NAYAK NO. 2 No-
021 OLD 119
)
WP (C) - Order ;ie
34843/2 |104.10.20 30721/2 S. K. COURT |Dtd. No-
021 21 SINGH NO. 17 |2021-
021 119
10-01 )
(Se
Order
34844/2 04.10.20 CONTC- |MR BIJAYA COURT Dtd. at
021 o1 3455/20 KU NO. 2 5021 No-
20 BEHERA1 OLD 119
09-29 )
WP (C) - Order ;ie
34845/2 |04.10.20 30721/2 K. C. COURT |Dtd. No-
021 21 PANDA NO. 17 [2021- °
021 119
10-01 )
WP (C) - Order ;ie
34846/2 |04.10.20 30727/2 SANJEEV COURT Dtd. No-—
021 21 UDGATA NO. 17 [2021- °
021 119
10-01 )
(Se
Order
34847/2 104.10.20 CONTC- |MR BIJAYA COURT Dtd. at
021 51 3459/20 |KU NO. 2 2021 No-
20 BEHERA1 OLD 119
09-29 )
WP (C) - Order ;ie
34848/2 104.10.20 30441/2 LAXMAN COURT Dtd. No-
021 21 BHOI NO. 17 |2021-
021 119
10-01 )
(Se
Order
34849/2 04.10.20 CONTC- |MR BIJAYA COURT Did. at
021 01 3462/20 KU NO. 2 5021 No-
20 BEHERA1 OLD 119
09-29 )
(Se
Order
34850/2 104.10.20 CONTC- |MR BIJAYA COURT Did. at
021 o1 3463/20 |[KU NO. 2 5021 No-
20 BEHERA1 OLD 119
09-29 )
RSA— Order ;ie
34851/2 |04.10.20 326/201 P. C. COURT Dtd. No-
021 21 5 MOHANTY NO. 24 2021- 1?9

09-24




Order

(Se

34852/2 104.10.20 CONTC- MR BIJAYA COURT Dtd. at
021 o1 3464/20 |[KU A No-
20 BEHERA1L OLD 119
09-29 )
(Se
Order
BLAPL- at
34853/2 104.10.20 COURT |Dtd.
021 21 ;i84/20 1. PANDA NO. 25 |2021- Tig
09-30 )
(Se
Order
WP (C) - COURT at
83?54/2 gi.lo.zo 28960/2 |P K DASH NO. 2 Sggi— No-
021 OLD oy }19
(Se
Order
34855/2 [04.10.20 TN COURT |Dtd. o
021 21 5 : NO. 1 |2021- e
09-30 :
(Se
Order
34856/2 104.10.20 CONTC- MR BIJAYA COURT Dtd. at
o o 3467/20 [KU NO. 2 |oeS: No-
20 BEHERAL OLD 119
09-29 )
(Se
Order
34857/2 [04.10.20 [CONTC~ |PRASANT COURT |Dtd. at
021 21 3206/20 |KUMAR NO 3 2021 No-
20 JENA o1 }19
(Se
WP (C) - COURT at
S§§58/2 gi'lo'zo 29248/2 |P K DASH NO. 2 No-
021 OLD 119
)
_ Order (Se
34859/2 04.10.20 5225501 TAPAN ;gURg Dtd. wgc. lat
021 21 : SWAIN s 2021- L No-
10-01 1)
Order (Se
34860/2 [04.10.20 [CONTC~ MR BIJAYA COURT |p1 g, at
o o 3468/20 KU NO. 2 |oeS: o
20 BEHERA1L OLD 09-29 1)
_ Order (Se
34861/2 [04.10.20 [CONTC~ MR BIJAYA COURT |pi g, at
021 o1 3470/20 |[KU NO. 2 o oo0. No-
20 BEHERAL OLD 09-29 1)
WRIT (Se
Order
34862/2 04.10.20 "By g, COURT |pi 4. BRANCE jat
. o 18586/2 "m0 NO. 2 |o-S (DIVIS |No-
020 OLD oo TON 108

BENCH)




order WRIT (Se
34863/2 (04.10.20 we (C) - M. R. COURT Dtd. BRANCE jat
021 o1 18583/2 | Curpay  (C- A (DIVIS |No-
020 OLD 10-01 ION 108
BENCH) |)
order WRIT (Se
WP (C)- |PABITRA COURT BRANCH |at
S§§64/2 04:19-29 199177/2 kumnr c.o. No. 2 [>ES (DIVIS |No-
021 MOHANTY OLD 10-01 ION 110
BENCH) |)
order WRIT (Se
WP (C)- |PRASANNA COURT BRANCH |at
S§§65/2 gi.lo.zo 28815/2 |KUMAR C. NO. 2 gggi_ (DIVIS |No-
021 RATH OLD 0001 ION 107
BENCH) |)
Order WRIT (Se
WP (C)- |SIBA COURT BRANCH |at
83?66/2 gi.lo.zo 29177/2 |PRASAD C. NO. 2 Sggi_ (DIVIS |No-
021 SAHOO OLD 10-01 ION 110
BENCH) |)
(Se
Order
WP (C)- |MANOJ COURT at
83?67/2 gi.lo.zo 30368/2 |KUMAR C. NO. 2 Sggi_ No-
021 MOHANTY OLD 110
09-30 )
WRIT (Se
Order
34868/2 104.10.20 "ELO) = lanrr COURT 1pi 4. BRANCE jat
021 01 30701/2 SAHOO C. NO. 2 2021 (DIVIS |No-
021 OLD 10-01 ION 104
BENCH) |)
(Se
Order
CONTC- COURT at
34869/2104.10.20 3471/20 |[B. BEHERA [C. NO. 2 Dtd. No-
021 21 o1 oD 2021- 104
09-29 )
Order WRIT (Se
WP (C)- |PRATAP COURT BRANCH |at
8;?70/2 gi.lo.zo 30911/2 |[KUMAR C. NO. 2 Sggi_ (DIVIS |No-
021 BARIK OLD 10-01 ION 106
BENCH) |)
WP (C) - Order ;ie
34871/2 104.10.20 10081 /2 P. K. c COURT |Dtd. No-
021 21 RATH Pt lNo. 3 [2021- °
019 106
10-01
)
(Se
Order
CONTC- COURT at
34872/2104.10.20 3473/20 |B. BEHERA [C. NO. 2 Dtd. No-
021 21 20 oD 2021- 106
09-29 )
34873/2 |04.10.20 [WP(C)- |JYOTI c COURT |Order (Se
021 21 30220/2 |PRAKASH : NO. 2 |Dtd. at




021 KAR OLD 2021- No-
10-01 106
)
(Se
Order
WP (C) - COURT at
S§§74/2 gi.lo.zo 30184/2 |[K. MANDAL NO. 2 Sggi_ No-
021 OLD 0530 }06
(Se
Order
34875/2 04.10.20 "E(O)~ lpapT COURT 1p. 4. at
021 21 3018472 |oovar, NO. 2 1ho21- No=—
021 OLD 106
09-30 )
WRIT (Se
Order
34876/2 (04.10.20 "2~ leagan COURT 1pi 4. BRANCE jat
001 1 28969/2 |2 NO. 2 goos. (DIVIS |No-
021 OLD oo TON 108
BENCH) |)
(Se
Order
CONTC- COURT at
34877/2 04.10.20 |00 00 0 e N o |ptd. o
021 21 >0 oLb 2021- o8
09-29 )
(Se
Order
34878/2 04.10.20 50 . FOURT pta 2
021 21 MOHANTY . 2021-
21 OLD 108
09-29 )
(Se
Order
CONTC- COURT at
34879/2104.10.20 |3400 /50 |5, BEHERA No. o |Ptd- No-
021 21 >0 onm 2021- o8
09-29 )
(Se
Order
CRLA- |DEEPAK COURT at
82?80/2 gi.lo.zo 509/202 |[KUMAR NO. 9 gggi_ No-
1 PANDA OLD 108
09-30 )
(Se
Order
CRLA- |JYOTI COURT at
S§§81/2 gi.lo.zo 500/202 PRAKASH NO. 9 gggi_ No-
1 KAR OLD 0530 }08
(Se
Order
34882/2 [04.10.20 Z§E§502 GANESWAR ;gURg Dtd. EE_
021 21 JAYASTNGH . 2021-
1 OLD 108
09-30 )
(Se
CONTC- COURT
83?83/2 gi.lo.zo 3481/20 |B. BEHERA NO. 2 ;E_
20 OLD

108




Order (Se
35 [34884/2 [04.10.20 |CRLA- |G. ;gURg Dtd. ;E_
4 o021 21 54/2021 |JAYASINGH - 2021-
OLD 108
09-30 )
e Order (Se
35 [34885/2 [04.10.20 |CRLA- |S. K. . COURT |Dtd. ;iIMIN at
5 021 21 41/2019 \GUPTA O No. 1 |2021- N pgar No-
09-30 6)
- (Se
CONTC- COURT
35 134886/2 104.10.20 |5/ 50 50 |5, BEHERA C. NO. 2 at
6 021 21 No-
20 OLD
6)
[ Order (Se
35 34887/2 (04.10.20 |JcrRLa- |CHITTA COURT |p. 4. CRIMIN |
7 lo21 21 36/2018 [RANJAN c. NO. 9 1hoo1- AL No-
SAHU OLD 09-30 APPEAL a)
- _ Order (Se
35 |34888/2 [04.10.20 §§g§201 NIRANJAN | COURT |Dtd. ;EIMIN at
s 021 21 > SAHOO O~ Ivo. 23 |2021- e pgar NO-
09-30 2)
[ _ Order (Se
35 |34889/2 [04.10.20 3?33520 s. c. . COURT |Dtd. at
9 021 21 o BISWAL O No. 1 |2021- No-
09-30 2)
[ WPC (OR) (Se
COURT
36 [34890/2 [04.10.20 |- at
0 |o21 21 1929/20 [P-BEHERA [C. gib 3 No-
17 2)
[ _ Order (Se
36 |34891/2 [04.10.20 ?Zggazo G. C. - ;gURg Dtd. at
1 o021 21 o JENA R 2021- No-
09-29 2)
- _ Order (Se
36 [34892/2 [04.10.20 2;?2320 D. K. . ;gURg Dtd. at
2 o021 21 o JENA R 2021- No-
09-29 2)
[ Order (Se
36 |34893/2 [04.10.20 ?i???ZO HAREKRUSH ;gURg Dtd. at
3 o021 21 o NA DASH o 2021- No-
09-29 2)
e Order (Se
36 |34894/2 04.10.20 Zggézoz A. K. . ;gURg Dtd. at
4 021 21 1 MOHANTY . OL].D 2021- No-
09-30 2)
e Order (Se
36 |34895/2 [04.10.20 §§2§2O2 R. K. . ;gURg Dtd. at
5 021 21 . MALLICK R 2021- No-
09-30 2)
36 [34896/2 [04.10.20 [crRLA-  |MANOJ lc.0. |cOURT |order [(se
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21 507/202 |KUMAR NO. 9 |ptd. at
1 MOHANTY OLD 2021- No-
09-30 2)
Order (Se
34897/2 104.10.20 2325320 BALARAM c.0 ;gURg Dtd. at
021 21 o SINGH R 2021- No-
10-01 2)
34898/2 04.10.20 "E(C)- GENER giger ;ie
021 21 égil8/2 P BASTIA .1 2021- No-
09-21 2)
Order (Se
ABLAPL-
34899/2 |04.10.20 GENER Dtd. at
021 21 éigOZ/Z A.K.NAYAK AL 2021 No-
09-08 2)
Order (Se
CRLMC-
34900/2 04.10.20 GENER Dtd. at
021 21 ;197/20 A.K.NAYAK AL 2021 No-
09-01 2)
Order (Se
CRLMC-
34901/2 04.10.20 GENER Dtd. at
021 21 126/202 A.K.NAYAK AL 2021 No-
09-24 2)
_ Order (Se
34902/2 (04.10.20 ?gégazo G. CH. o, |COURT |ptd. at
021 21 o JENA O+ No. 23 |2021- No-
10-01 2)
3 Order (Se
34903/2 (04.10.20 ??25320 H.K. ¢ o, [COURT ptd. at
021 21 o PANDA 0+ No. 23 |2021- No-
10-01 2)
_ (Se
34904/2 04.10.20 g?iézoz M.R.BADAJ |, |COURT at
021 21 ENA O No. 23 No-
1
2)
(Se
34905/2 104.10.20 |CRLA- COURT at
021 21 3/2021 |H-K-PATRAC.O. 1yq " 5g No-
2)
Order (Se
34906/2 |04.10.20 |CRLMC- |D.K.MALLI |GENER Dtd. ;iIMIN at
021 21 35/2021 |CK AL 2021- a3 [No-
08-21 3)
_ (Se
34907/2 |04.10.20 2?;25;0 M.R. c o, |COURT at
021 21 SAHOO O No. 1 No-
21
3)
_ Order (Se
34908/2 04.10.20 ?g2§532 M.R. . |COURT |ptd. at
021 21 o1 SAHOO O lNo. 1 |2021- No-
08-31 3)




Order (Se
34909/2 (04.10.20 ??2?5;0 P.K. - COURT |Dtd. at
021 21 20 LENKA . NO. 17 |2021- No-
10-01 3)
Order (Se
34910/2 04.10.20 23;25;0 P. K. . COURT |Dtd. at
021 21 o JENA O No. 1 |2021- No-
09-30 3)
Order (Se
34911/2 |04.10.20 ggg?igo K. C. . COURT |Dtd. at
021 21 o SWAIN O No. 1 |2021- No-
10-01 3)
Order (Se
34912/2 104.10.20 SSE??EO PRADEEP |, COURT |Dtd. at
021 21 21 KUMAR DAS . NO. 1 2021- No-
09-30 3)
Order (Se
34913/2 (04.10.20 ?3??530 s. K. . COURT |Dtd. at
021 21 o STNGH O No. 1 |2021- No-
09-08 3)
_ Order (Se
34914/2 104.10.20 SS???EO LOKANATH | COURT |Dtd. at
021 21 o SAHOO O No. 1 |2021- No-
09-28 3)
Order (Se
34915/2 |04.10.20 ?3??530 ﬁégANTY . COURT |Dtd. at
021 21 o o » €0 oL 1 2021- No-
09-28 3)
_ Order (Se
34916/2 [04.10.20 [ABLAPL- MANOJ COURT |Dtd. at
021 21 9723/20 [ KUMAR C. NO 1 2021 No-
21 MALLICK 09-28 3)
Order (Se
34917/2 04.10.20 33??530 SATLENDRA COURT |Dtd. at
021 21 21 BISWAL NO. 1 2021- No-
09-28 3)
_ Order (Se
34918/2 04.10.20 gggiigo P. K. - COURT |Dtd. at
021 21 o BEHERA O No. 1 |2021- No-
10-01 3)
Order (Se
34919/2 (04.10.20 ggiﬁigo SARAT . COURT |Dtd. at
021 21 o DASH O No. 1 |2021- No-
09-30 3)
Order (Se
34920/2 04.10.20 ggiiigo SARAT . COURT |Dtd. at
021 21 o DASH O No. 1 |2021- No-
09-30 3)
34921/2 (04.10.20 ggigsga P. R. - COURT giger ;ie
021 21 21 BEHERA NO. 1 2021 No—




| | 10-01 3)
e _ Order (Se
39 [34922/2 [04.10.20 ggg?igo giiig?l - COURT |Dtd. at
2 o021 21 o o O No. 1 |2021- No-

10-01 3)
[ Order (Se
ABLAPL-
39 (34923/2 |04.10.20 COURT |Dtd. at
3 021 21 32551/2 I. PANDA C.O0. \uq 1 |og21- No-
10-07 3)
e _ Order (Se
39 |34924/2 04.10.20 ??2?520 s. p. . COURT |Dtd. at
4 021 21 21 PANDA . NO. 1 2021- No-
09-30 3)
- _ Order (Se
39 [34925/2 [04.10.20 2?225;0 s sano I COURT |Dtd. at
5 021 21 o : O No. 1 |2021- No-
09-30 3)
e Order (Se
39 |34926/2 04.10.20 ??g?g?z JAYADEBA |, COURT |Dtd. at
6 021 21 021 BEHERA . NO. 1 2021- No-
09-28 3)
- 3 Order (Se
39 [34927/2 04.10.20 ???ifgo SARAT . COURT |Dtd. at
7 lo21 21 o DASH O~ No. 1 |2021- No-
09-30 3)
- _ Order (Se
39 [34928/2 [04.10.20 2??5320 B. K. . EgURg Dtd. at
8 |021 21 o ROUT : s 2021- No-
10-01 3)
[ _ Order (Se
39 [34929/2 04.10.20 232?520 K. C. . COURT |Dtd. at
9 |021 21 o SWAIN O No. 1 |2021- No-
10-01 3)
- _ Order (Se
40 [34930/2 [04.10.20 3222520 B. K. . COURT |Dtd. ERMINA at
0 |o21 21 P ROUT O~ No. 1 |2021- b sy [No-
10-27 16)
[ Order (Se
40 [34931/2 |04.10.20 ABLAPL~ AMLAN COURT |Dtd. at
11620/2 |SHAKTI C.
1 |o21 21 . i NO. 1 |2021- No-
09-29 16)
e _ Order (Se
40 [34932/2 [04.10.20 ??23520 H. K. . COURT |Dtd. at
2 |o21 21 o BHOL O No. 1 |2021- No-
09-30 16)
[ Order (Se
40 3493372 04.10.20 25??530 K. C. . COURT |Dtd. at
3 021 21 o SWAIN O No. 1 |2021- No-
10-01 16)
40 [34934/2 [04.10.20 [ABLAPL- [P.R.MISHR - COURT |Order (se
a o021 21 11449/2 |A O+ No. 1 |ptd. at




021 2021- No-
09-27 16)
T (Se
ABLAPL-
40 (34935/2 |04.10.20 COURT at
5 |51 o 2z84/20 G.SUNDARA o o
16)
N ABLAPL- |SAROJ (Se
40 |34936/2 04.10.20 COURT at
6 lo21 21 9705/20 |RANJAN NO. 1 No-
21 SUBUDHTI )
16)
[ Order (Se
40 |34937/2 04.10.20 32?5320 ggiigl COURT |Dtd. at
7 021 21 o i, NO. 1 |2021- No-
09-27 16)
[ _ Order (Se
40 |34938/2 04.10.20 ?igéigo H. K. COURT |Dtd. at
8 |021 21 o PATRA NO. 1 |2021- No-
09-28 16)
[ Order (Se
40 [34939/2 [04.10.20 2???520 P. N. COURT |Dtd. at
9 |021 21 o JENA NO. 1 |2021- No-
09-29 16)
T (Se
ABLAPL-
41 |34940/2 04.10.20 COURT at
0 021 51 3597/20 G B PANDA NO. 1 No-
16)
o _ (Se
41 [34941/2 [04.10.20 2?;?520 DEEPAK COURT at
1 021 21 KUMAR DAS NO. 1 No-
21
16)
[ _ Order (Se
41 [34942/2 |04a.10.20 [ABLAPL~ ARUN COURT |Dtd. at
6982/20 [KUMAR
2 lo21 21 o oaa NO. 25 [2021- No-
09-29 16)
[ Order (Se
41 |34943/2 04.10.20 223?520 A. K. COURT |Dtd. at
3 Jo21 21 o ROUL NO. 1 |2021- No-
10-01 16)
___ ) (Se
41 |34944/2 04.10.20 3?23530 R.K. COURT at
4 |o21 21 BARIK NO. 1 No-
21
16)
e Order (Se
41 |34945/2 04.10.20 2§§25;0 PRASANJIT COURT |Dtd. at
5 021 21 21 BEHERA NO. 1 2021- No-
09-30 16)
e Order (Se
41 |34946/2 04.10.20 35?5320 GANESH COURT |Dtd. at
6 [021 21 - SAHOO NO. 25 |2021- No-
10-04 16)
41 [34947/2 [04.10.20 |[ABLAPL- [R.R.NAYAK [C.0. [COURT |(se
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21 9571/20 NO. 1 at
21 No-
16)
Order (Se
34948/2 |04.10.20 ??22?32 T = oas lo COURT |Dtd. at
021 21 o - R : NO. 1 |2021- No-
09-29 16)
Order (Se
34949/2 (04.10.20 gigéigo RAHUL . COURT |Dtd. at
021 21 o SETHT : NO. 1 |2021- No-
09-30 16)
Order (Se
34950/2 |04.10.20 2522520 M. R. c COURT |Dtd. at
021 21 o SAHOO : NO. 1 |2021- No-
09-30 16)
_ (Se
34951/2 04.10.20 5?25320 M.R. - COURT at
021 21 SAHOO : NO. 25 No-
21

16)
Order (Se
34952/2 (04.10.20 3?3?550 SATLENDRA | COURT |Dtd. at
021 21 21 BISWAL . NO. 1 2021- No-
09-30 16)
Order (Se
34953/2 (04.10.20 Sggéigo P. K. . COURT |Dtd. at
021 21 21 BARIK . NO. 1 2021- No-
10-01 16)
Order (Se
34954/2 (04.10.20 232?520 PRADEEP |, COURT |Dtd. at
021 21 21 KUMAR DAS . NO. 1 2021- No-
09-30 16)
Order (Se
34955/2 04.10.20 ??22?32 SARAT . COURT |Dtd. at
021 21 e DASH : NO. 1 [2021- No-
10-01 16)
Order (Se

BLAPL-
34956/2 (04.10.20 COURT |Dtd. at
021 21 ;f64/20 B.SINGH |C. NO. 25 [2021- No-
09-30 16)
Order (Se
34957/2 (04.10.20 ??22?32 GANESH . COURT |Dtd. at
021 21 0oy SAHOO : NO. 1 [2021- No-
10-01 16)
Order (Se

ABLAPL-
34958/2 |04.10.20 COURT |Dtd. at
021 21 5555/20 R.R.NAYAK |[C. NO. 25 2021- No-
09-28 16)
Order (Se
34959/2 (04.10.20 ??22520 BASUDEV |, COURT |Dtd. at
021 21 21 BARIK : NO. 1 2021- No-
10-01 16)




Order (Se
34960/2 |04.10.20 ??22532 M. R. - COURT |Dtd. at
021 21 1 SETHI O No. 1 |2021- No-
09-27 16)
Order (Se
34961/2 04.10.20 ??22§32 SAMIR . COURT |Dtd. at
021 21 o BARIK O No. 1 |2021- No-
09-28 16)
Order (Se
34962/2 (04.10.20 3?25232 LAMBODAR |, COURT |Dtd. at
021 21 1 ACHART . NO. 1 2021- No-
10-01 16)
Order (Se
ABLAPL-
34963/2 04.10.20 COURT |Dtd. at
oo o ééiSS/z N.C.STNHA |C.0. [-0UFT DRC- e
11-16 16)
Order (Se
34964/2 (04.10.20 ??i?g?z SATLENDRA COURT |Dtd. at
021 21 021 BISWAL NO. 1 2021- No-
09-28 16)
Order (Se
ABLAPL-
34965/2 04.10.20 COURT |Dtd. at
021 21 5295/20 PLK.JENA - C.0- \0q " o5 0021- No-
09-20 16)
Order (Se
34966/2 |04.10.20 ??2?532 s. K. . COURT |Dtd. at
021 21 o5 suaNJapeo (©° % lNo. 1 |2021- No-
09-29 16)
_ Order (Se
34967/2 04.10.20 ??22532 P. K. . COURT |Dtd. at
021 21 i BARTK O No. 1 |2021- No-
09-28 16)
Order (Se
ABLAPL-
34968/2 04.10.20 COURT |Dtd. at
021 21 2?48/20 R.R.DAS  |C.0. ly5 1 |2021- No-
09-29 16)
_ Order (Se
34969/2 (04.10.20 ??E?g?z P. K. - COURT |Dtd. at
021 21 st DASH O No. 1 |2021- No-
09-29 16)
_ (Se
34970/2 04.10.20 ????fgo P.K. . COURT at
021 21 BARIK . NO. 1 No-
21
16)
Order (Se
34971/2 04.10.20 ??§§§32 BHARAT . COURT |Dtd. at
021 21 5 BEHERA O No. 1 |2021- No-
09-29 16)
34972/2 [04.10.20 [SREREV™ ) ¥ MIsHR cour |0rder (Se
021 o1 358/202 2 C. NO. 1 Dtd. at
1 : 2021- No-




| 09-30 16)
[ (se
44 |34973/2 (04.10.20 |TRPCRL- |B K . COURT at
3 1021 21 61/2021 |RAUTRAY ’ NO. 1 No-

16)
[ Order (Se
44 |34974/2 04.10.20 ??§§532 s. K. . COURT |Dtd. at
4 021 21 - MOHANTY . NO. 1 |2021- No-
09-29 16)
e Order (Se
CRLMC-
44 |34975/2 |04.10.20 COURT |Dtd. at
5 021 21 1220/20 S.BISWAL 1C.0. \yg 1 |2021- No-
09-30 16)
[ Order (Se
ABLAPL-
44 |34976/2 104.10.20 COURT |Dtd. at
6 1021 21 é§i88/2 P.N.NAYAK IC. NO. 1 |2021- No-
09-29 16)
[ Order (Se
44 [34977/2 [04.10.20 ??E?g?z D. K. . COURT |Dtd. at
7 lo21 21 021 JENA : NO. 1 |2021- No-
09-29 16)
B Order (Se
44 [34978/2 [04.10.20 Z§g¥801 s samoo o COURT |Dtd. EEIMIN at
8 021 21 . : . NO. 2 |2021- wiscop No-
09-30 7)
[ Order (Se
44 134979/2 (04.10.20 ??2??32 T ®. Dpas lo COURT |ptd. at
9 021 21 071 - : NO. 1 |2021- No-
09-29 7)
n ABLAPI- (Se
45 34980/2 04.10.20 |70 IBALARAM |, COURT at
0 021 21 SINGH . NO. 1 No-
021
7)
[ Order (Se
ABLAPL-
45 |34981/2 (04.10.20 COURT |ptd. at
1 021 21 32529/2 L. ACHARIL IC. NO. 1 |2021- No-
09-28 7)
[ Order (Se
45 |34982/2 |04.10.20 ???2?32 P. K. c COURT |Dtd. at
2 lo21 21 021 DASH : NO. 1 |2021- No-
09-30 7)
[ (se
ABLAPL-
45 |34983/2 (04.10.20 COURT at
s loa1 1 9609/20 R.K.SAHU |C. o 1 Too
21
7)
[ Order (Se
45 |34984/2 |04a.10.20 (RBLAPL- |[JAYARRISH COURT |Dtd. at
4 021 21 11558/2 INA C- NO. 1 |2021- No-
021 MOHAPATRA 59-59 7
45 [34985/2 [04.10.20 |ABLAPL- |OMKAR - COURT |order (se
5 |o21 21 10837/2 |DEVDAS : NO. 1 |Dtd. at




021 2021- No-
09-01 7
[ Order (Se
ABLAPL-
45 |34986/2 |04.10.20 COURT |Dtd. at
6 021 21 32526/2 L. ACHARL 1C.0. g 1 2021- No-
10-29 7)
- (Se
ABLAPL-
45 (34987/2 [04.10.20 COURT at
2 lo21 21 9831/20 |B.G.DAS C. NO. 1 No-
21
7)
[ Order (Se
45 |34988/2 |04.10.20 ?g22532 RANJIT c COURT |Dtd. at
8 021 21 021 MOHANTY . NO. 1 2021- No-
10-01 7
B _ Order (Se
45 [34989/2 04.10.20 ??5?532 s. R. . COURT |Dtd. at
9 |021 21 o1 KARA O~ No. 1 |2021- No-
10-01 7
[ Order (Se
46 [34990/2 [04.10.20 ABLAPL- [SATYANARA COURT |Dtd. at
0 |021 21 11435/2 |YAN €0 o. 1 |2021- No-
021 MISHRA 0507 7
- ) (Se
46 [34991/2 [04.10.20 Sggéigo A.K. . COURT at
1 021 21 BEHERA : NO. 1 No-
21
7)
[ Order (Se
46 [34992/2 [04.10.20 ??52532 s. R. . COURT |Dtd. at
2 lo21 21 01 KARA O No. 1 |2021- No-
10-01 7
B _ Order (Se
46 |34993/2 04.10.20 ??2?;32 o oas - COURT |Dtd. at
3 021 21 . : O~ No. 1 |2021- No-
10-01 7
[ _ (Se
46 [34994/2 [04.10.20 ??2@530 A.K. . COURT at
4 021 21 BEHERA . NO. 1 No-
21
7)
e Order (Se
46 [34995/2 (04.10.20 ??53532 RAHUL . COURT |Dtd. at
5 021 21 53 SETHT O No. 1 |2021- No-
09-30 7
[ Order (Se
ABLAPL-
46 (34996/2 |04.10.20 COURT |Dtd. at
6 |o21 21 32571/2 S. BEHERA |C.O0. Iuq "1 |2021- No-
10-01 7
e Order (Se
46 [34997/2 [04.10.20 ??22532 A. K. . COURT |Dtd. at
7 021 21 53 MOHANTY O No. 1 |2021- No-
10-01 7
46 [34998/2 [04.10.20 [WP(C)- |P.K.BARIK [C.0. [CHIEF |Order |(se
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21 10023/2 JUSTIC |Dtd. at
005 E'S 2021- No-
COURT |09-29 7)
(Se
ABLAPL-
34999/2 |04.10.20 COURT at
o1 o1 9856/20 A K RAUL |C. o e
21
7)
Order (Se
35000/2 |04.10.20 ??§§532 H. K. . COURT |Dtd. at
021 21 51 DASH : NO. 1 |2021- No-
09-28 7)
Order (Se
35001/2 |04.10.20 ??2?52 BALARAM c COURT |Dtd. at
021 21 b SINGH : NO. 1 |2021- No-
10-01 7)
_ (Se
35002/2 [04.10.20 Sig?igo SAMIR . COURT at
021 21 BARIK : NO. 1 No-
21
7)
Order (Se
35003/2 |04.10.20 ??E?i?z B.N.MAHAP |, COURT |Dtd. at
021 21 s ATRA : NO. 1 [2021- No-
10-01 7)
_ Order (Se
35004/2 |04.10.20 ?igéigo SRINIBAS |, COURT |Dtd. at
021 21 21 MOHANTY . NO. 1 2021- No-
09-28 7)
Order (Se
35005/2 104.10.20 2\152(821/2 YASHORBRANT C I(\:ISURI;‘ Dtd. at
021 21 o A DAS : ooh 2021- No-
10-04 7)
(Se
ABLAPL-
35006/2 |04.10.20 COURT at
o) o 11669/2 |S SAHU C. o e
021
7)
_ Order (Se
35007/2 |04.10.20 ??3?520 N. . COURT |Dtd. at
021 21 21 MOHARANA . NO. 1 2021- No-
09-29 7)
Order (Se
35008/2 04.10.20 gﬁgﬁigo s rour o COURT |Dtd. at
021 21 o : : NO. 1 [2021- No-
10-01 7
Order (Se
35009/2 |04.10.20 ‘g‘?;‘i‘%o A. K. c COURT |Dtd. at
021 21 o BEHERA : NO. 1 [2021- No-
09-29 7)
Order (Se
35010/2 |04.10.20 223?520 RAHUL . COURT |Dtd. at
021 21 o SETHT : NO. 1 |2021- No-
09-29 7




w

(Se

35011/2 |04.10.20 ig???;o SANTOSH |, | |COURT at
021 21 SETHT Ut No. 25 No-
21
7)
Order (Se
35012/2 04.10.20 25225;0 RAHUL < o, |COURT |ptd. at
021 21 o SETHT O« No. 1 |2021- No-
10-01 7)
Order (Se
35013/2 |04.10.20 ??2‘3532 SAMIR c.0 COURT |Dtd. at
021 21 021 BARIK T NO. 1 2021- No-
10-01 7)
Order (Se
35014/2 |04.10.20 ??2?232 ABHIJIT |, [COURT |ptd. at
021 21 s DAS O~ No. 1 |2021- No-
10-01 7)
Order (Se
35015/2 |04.10.20 ??Eég?z GANESH o, |COURT |ptd. at
021 21 b SAHOO O No. 1 2021- No-
10-01 7)
(Se
ABLAPL-
35016/2 |04.10.20 COURT at
) o 11508/2 |6 R JENA |C.0. | 007 e
021
7)
Order (Se
35017/2 |04.10.20 ??22532 s. s. o |COURT |Dtd. at
021 21 051 pATTNATK -0 NO. 1 [2021- No-
09-29 7)
Order (Se
ABLAPL-
35018/2 |04.10.20 COURT |Dtd. at
) o 32528/2 B. BEHERA (C.0. |00 0o e
09-29 7)
Order (Se
35019/2 [04.10.20 ??22?32 s. K. < o |COURT |Dtd. at
021 21 051 BARAL O~ No. 1 |2021- No-
10-01 7)
Order (Se
ABLAPL-
35020/2 |04.10.20 COURT |Dtd. at
021 21 é§$66/2 S. DASH 1C.0. 0 1 |2021- No-
10-01 7)
_ (Se
35021/2 |04.10.20 ?§22532 PRATAP KU |, | COURT at
021 21 BARIK T NO. 1 No-
021
7)
Order (Se
35022/2 04.10.20 ?332532 A.T. GENER Dtd. at
021 21 o NAYAK AL 2019- No-
12-23 7)
35023/2 (04.10.20 ?ﬁi?g?; SARAT o, |cOURT ;ie
021 21 DASH O No. 1
021 No-




[ 7)
(Se
ABLAPL-
49 |35024/2 [04.10.20 COURT at
4 021 21 11527/2 | ACHARI NO. 1 No—
021
7)
T ] (Se
49 |35025/2 [04.10.20 58?2320 GANESH COURT at
5 1021 21 SAHOO NO. 25 No-
21
7)
e _ Order (Se
49 |35026/2 [04.10.20 ?gg?igo s. K. COURT |Dtd. at
6 |021 21 i SINGH NO. 1 [2021- No-
09-08 7)
- _ Order (Se
49 |35027/2 |04.10.20 ?gg??go s. K. COURT |Dtd. at
7 lo21 21 o SINGH NO. 25 [2021- No-
09-08 7)
T _ (Se
49 [35028/2 [04.10.20 ?géié/z A.K. ;gURg at
8 021 21 020 MISHRA OLD No-
7)
B Order (Se
49 [35029/2 [04.10.20 WP (C)- giiﬂgiA ;gURg Dtd. at
9 |021 21 53/2021 |Jo o0 ooh 2021- No-
09-28 7)
e Order (Se
50 135030/2 [04.10.20 |WP(C)- gﬁiﬁgiA ;gURg Dtd. at
0 |021 21 55/2021 |Jo o oon 2021- No-
09-28 7)
[ Order (Se
50 |35031/2 (04.10.20 WP (C)- gﬁiﬂgiA ;gURg Dtd. at
1 |021 21 56/2021 | T o o 2021- No-
09-28 7)
e Order (Se
50 35032/2 [04.10.20 |WP(C)- gﬁiﬁgiA ;gURg Dtd. at
2 021 21 50/2021 | oo oon 2021- No-
09-28 7)
[ Order (Se
WP (C)- |GANESH COURT
20 82233/2 gi.10.2o 1459/20 |CHANDRA NO. 3 Sggi_ ;z_
21 JENA OLD 5908 7
e Order (Se
WP (C) - GANESH COURT
20 82234/2 gi.lo.zo 1466/20 |CHANDRA NO. 3 Sggi— ;E_
21 JENA OLD 0958 7
[ Order (Se
WP (C)- |GANESH COURT
go 82235/2 gi.10.2o 1467/20 |CHANDRA NO. 3 Sggi_ ;z_
21 JENA OLD 5908 7
50 [35036/2 [04.10.20 WP (C)- |GANESH COURT |Order (Se
6 1021 21 62/2021 |CHANDRA NO. 3 |Dtd. at




JENA OLD 2021- No-
09-28 7)
e Order (Se
50 |35037/2 (04.10.20 WP (C)- gﬁiﬂgiA . ;gURg Dtd. at
7 lo21 21 58/2021 | Jpn : onm 2021- No-
09-28 7)
e Order (Se
50 [35038/2 [04.10.20 WP (C)- g?iﬁ;iA . ;gURg Dtd. at
8 021 21 66/2021 | oo : orm 2021- No-
09-28 7)
[ Order (Se
50 |35039/2 (04.10.20 WP (C)- gﬁiﬂgiA . ;gURg Dtd. at
9 021 21 65/2021 |-° : oim 2021- No-
09-28 7)
[ Order (Se
51 (35040/2 [04.10.20 WP (C)- giiﬂgiA . ;gURg Dtd. at
0 021 21 64/2021 |- : oim 2021- No-
09-28 7)
e Order (Se
51 |35041/2 (04.10.20 WP (C)- gﬁiﬁgﬁA . ;gURg Dtd. at
1 o021 21 52/2021 |\ : oim 2021- No-
09-28 7)
[ Order (Se
WP (C)- |GANESH COURT
21 82242/2 gi.lo.zo 7230/20 |CHANDRA  [C.0. [NO. 3 Sggi_ EE_
21 JENA OLD 09-28 7)
e Order (Se
WP (C)- |GANESH COURT
51 35043/2 (04.10.20 |7 000 T e N, 3 |ptd. at
3 |o21 21 i . oim 2021- No-
09-28 7)
[ Order (Se
WP (C)- |GANESH COURT
Zl 32244/2 gi.lo.zo 7227/20 |CHANDRA  [C.O. [NO. 3 Sggi_ ;2_
21 JENA OLD 09-28 7)
e Order (Se
WP (C)- |GANESH COURT
51 [35045/2 04.10.20 |go oo Tt e v 3 |ptd. at
5 |o21 21 o . oim 2021- No-
09-28 7)
[ Order (Se
WP (C)- |GANESH COURT
51 [35046/2 04.10.20 |7 o200 Tt e N 3 [ptd. at
6 021 21 53 i orm 2021- No-
09-28 7)
e Order (Se
WP (C)- |GANESH COURT
51 [35047/2 (04.10.20 |7 0200 1T e N3 |pd. at
7 lo21 21 )3 TEna oim 2021- No-
09-28 7)
e Order (Se
WP (C) - GANESH COURT
51 35048/2 04.10.20 |5 020 T o e N 3 [ptd. at
8 021 21 53 i orm 2021- No-
09-28 7)
51 [35049/2 [04.10.20 [wP(C)- [GANESH  [c.0. [COURT |order [(se
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21 9566/20 |CHANDRA NO. 3 Dtd. at
21 JENA OLD 2021- No-
09-28 7)
Order (Se
WP (C)- |GANESH COURT
82250/2 2?'10'20 9564/20 |CHANDRA NO. 3 gggi_ ;2_
21 JENA OLD 0528 7
Order (Se
WP (C)- |GANESH COURT
ss01/2 0a.10.20 (2002 GRS, w03 bra.” at
21 JENA OLD 058 7
Order (Se
WP (C)- |GANESH COURT
82252/2 gi.10.20 9560/20 |CHANDRA NO. 3 gggi_ ;2_
21 JENA OLD 058 7
Order (Se
WP (C)- |GANESH COURT
82253/2 gi.lo.zo 6000/20 |CHANDRA NO. 3 Sggi_ EE_
21 JENA OLD 0928 7
Order (Se
WP (C)- |GANESH COURT
82254/2 gi.lo.zo 5997/20 |CHANDRA NO. 3 Sggi_ EE_
21 JENA OLD S 7
Order (Se
WP (C)- |GANESH COURT
82255/2 2%'10'20 3983/20 |CHANDRA NO. 3 gggi_ ;E_
21 JENA OLD 0528 7
Order (Se
WP (C)- |GANESH COURT
82256/2 2?‘10‘20 7225/20 |CHANDRA NO. 3 Sggi_ EE_
21 JENA OLD S 7
Order (Se
WP (C)- |GANESH COURT
82257/2 gi.lo.zo 7223/20 |CHANDRA NO. 3 Sggi— ;E_
21 JENA OLD 0528 7
Order (Se
WP (C)- |GANESH COURT
82258/2 gi.lo.zo 6372/20 |CHANDRA NO. 3 Sggi_ EE_
21 JENA OLD S 7
Order (Se
WP (C)- |GANESH COURT
82259/2 gi.lo.zo 6371/20 |CHANDRA NO. 3 Séﬁi_ ;E_
21 JENA OLD 058 7
Order (Se
WP (C)- |GANESH COURT
82260/2 gi.lo.zo 6367/20 |CHANDRA NO. 3 Sggi_ ;z_
21 JENA OLD 0528 7
Order (Se
WP (C)- |GANESH COURT
32261/2 gi.lo.zo 6368/20 |CHANDRA NO. 3 Sggi— ;E_
21 JENA OLD 058 7




Order (Se
WP (C)- |GANESH COURT
35062/2 (04.10.20. 636470 |cranpra vo. 3 [Ptd: e
21 JENA OLD 0928 7)
Order (Se
WP (C) - |GANESH COURT
35063/2 04.10.20 1501550 cranora vo. 3 |Ptd: ot
21 JENA OLD 09-28 7
Order (Se
WP (C) - |GANESH COURT
32264/2 gi.10.20 6013/20 |CHANDRA NO. 3 gggi_ ;E_
21 JENA OLD 0928 7)
Order (Se
WP (C) - |GANESH COURT
82265/2 gi.lo.zo 6370/20 |CHANDRA NO. 3 Sggi_ EE_
21 JENA OLD 0928 7
Order (Se
WP (C) - |GANESH COURT
82266/2 2%'10'20 6010/20 |CHANDRA NO. 3 gggi_ ;E_
21 JENA OLD 09-28 7
Order (Se
WP (C) - |GANESH COURT
82267/2 gi.lo.zo 6008/20 |CHANDRA NO. 3 Sggi_ EE_
21 JENA OLD 0928 7
Order (Se
WP (C) - |GANESH COURT
82268/2 gi.lo.zo 6006/20 |CHANDRA NO. 3 gggi_ ZE—
21 JENA OLD 09-28 7)
Order (Se
WP (C) - |GANESH COURT
82269/2 gi.lo.zo 6004/20 |CHANDRA NO. 3 Sggi_ ;z_
21 JENA OLD 09-28 7
Order (Se
WP (C) - |GANESH COURT
35070/2 04.10.20 1500450 cranpra vo. 3 [Ptd: ot
21 JENA OLD 09-28 7)
Order (Se
WP (C) - |GANESH COURT
82271/2 gi.lo.zo 6002/20 |CHANDRA NO. 3 Sggi_ EE_
21 JENA OLD 09-28 7)
Order (Se
WP (C) - |GANESH COURT
35072/2 [04.10.20. 3454750 |canpra vo. 3 |Ptd: ot
21 JENA OLD 09-28 7)
Order (Se
WP (C) - |GANESH COURT
82(1)73/2 gi.lo.zo 3987/20 |CHANDRA NO. 3 Séﬁi_ ;E_
21 JENA OLD 09-28 7)
WP (C) - |GANESH COURT Order (Se
82274/2 gi.lo.zo 3985/20 |CHANDRA NO. 3 |Dtd. at
21 JENA OLD 2021- No-




| | 09-28 7)
e Order (Se
WP (C) - GANESH COURT
54 (35075/2 [04.10.20 |goocd o 1 e vo. 3 |ptd. at
5 1021 21 ot . oim 2021- No-
09-28 7)
[ Order (Se
WP (C) - GANESH COURT
54 |35076/2 |04.10.20 5095/20 |CHANDRA c NO. 3 Dtd. at
6 1021 21 0 . oim 2021- No-
09-28 7)
e Order (Se
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